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VERIFICATION REPORT IN COMPLIANCE TO HON’BLE NATIONAL
GREEN TRIBUNAL (NGT) ORDER DATED 12.02.2025 IN O.A. NO.
530/2023, O.A. NO. 495/2023 & 369/2024 IN THE MATTER OF ANUJ
KUMAR V/S STATE OF UTTARAKHAND & ORS,, MOHD. AMZAD &
ORS. V/S STATE OF UTTAR PRADESH & ORS. AND MONICA
(SARPANCH) v/isSTATE OF UTTARAKHAND & ORS.

1. SUBJECT MATTER

1.1. Matter:

O.A. NO. 530/2023 in the matter of Anuj Kumar v/s State of Uttarakhand & Ors.
With

O.A. NO. 495/2023 in the matter of Mohd. Amzad & Ors. v/s State of Uttar Pradesh & Ors.
With

O.A. NO. 369/2024 in the matter of Monica (Sarpanch) v/s State of Uttarakhand & Ors.

1.2. Background:
i.  Thedetailed report of the Joint Committeewasfiled on 21.11.2023 before Hon’ble NGT
in complianceto orders dated 14.8.2023 (in O.A. N0.495/2023) and 23.08.2023 (in O.A.
No. 530/2023) and thereafter another detailed report of the Joint Committee wasfiled on
24.01.2024 before Hon’ble NGT in compliance to order dated 22.11.2023 (in O. A No.
495/2023 with O.A. No 530/2023).

ii.  Thereafter, in compliance to Hon’ble NGT order dated 21.03.2024 (in O. A No. 495/2023
with O.A. No 530/2023) Project proponent (PP) submitted point wise reply on
15.04.2024 against the findings (observations/recommendations) of the joint committee
reports dated 21.11.2023 & 24.01.2024.

iii.  An order dated 19.04.2024 was passed by Hon’ble NGT wherein it directed following:
“3. ...... Meanwhile, CPCB may ascertain the correctness of the compliance reflected

by PP in the response dated 15.04.2024. If need so arises, CPCB can carry out fresh
inspection of the unit and submit compliance report at least one week before next date
of hearing. UKPCB will also file the report disclosing action taken for past violation
against PP.”

iv.  Accordingly, in compliance to Hon’ble NGT order dated 19.04.2024, the CPCB carried
out inspection of the project proponent during 24.06.2024 — 25.06.2024 to ascertain the
correctness of the compliance reflected by PP in the response dated 15.04.2024, and filed
the verification report in Hon’ble NGT on dated 22.07.2024.

V.  Thereafter, in compliance to Hon’ble NGT order dated 21.03.2024 (in O. A No. 495/2023
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with O.A. No 530/2023) Project proponent (PP) submitted point wise reply on

04.02.2025 against the findings (observations/recommendations) of the CPCB

verification report dated 22.07.2024.

vi.  Further, an order dated 12.02.2025 was passed by Hon’ble NGT wherein it directed
following:

“3. ...... Respondent No. 7 & 8 have filed the reply dated 04.02.2025 disclosing that it
has complied with all the 24 recommendations of the CPCB. Hence, the CPCB is
directed to verify the compliance status by the Respondent no. 7 & 8.”

“4. ...... On perusal of the reply dated 04.02.2025 filed by Respondent no. 7 & 8, we
find that at serial no. 8 inthechart thereinit is stated that no effluents wer e discharged
by the distillery. The unit has complied with Zero Liquid Discharge (ZLD) norms as
per CPCB but, in paragraph 9 of thereply it is stated that fresh agreements have been
executed with 98 farmers and the answering respondent is supplying treated water for
irrigation to nearby agricultural land (total 102.22 hectares). Hence, Respondents
No. 7 & 8 arerequired to explain if they are fully compliant with ZLD norms, from
where they are supplying the treated water to the farmer and if the treated water is
meeting the prescribed standard for irrigation. Respondents No. 7 & 8 are also
required to disclose if the Sulphur Recovery System (SRS) has been installed and if
yes, the efficacy of itsworking. ”

Copy of Hon’ble NGT order dated 12.02.2025 is placed at Annexure— 1.

2. INSPECTION REPORT IN COMPLIANCE TO HON’BLE NGT
ORDER DATED 12.02.2025

2.1. Details of Site Visit
In compliance to Hon’ble NGT order dated 12.02.2025, for verification of correctness of
the compliancereflected by project proponent i.e. M/sRai Bahadur Narayan Singh Sugar
Mills Ltd. (Distillery & Sugar unit), Village- Laksar, Dist.-Haridwar, Uttarakhand
(hereinafter referred as “the unit”) as submitted by it in Hon’ble NGT , a team of CPCB
officiasvisited M/s Rai Bahadur Narayan Singh Sugar MillsLtd. (Distillery & Sugar unit),
Village- Laksar, Dist.-Haridwar, Uttarakhand (i.e. project proponent) and Laksar drain
(upstream of unit, downstream of unit, and near Akhoda Kaan village (1.68 Kms)
downstream of unit before confluence with Hadwa drain) on 26.03.2025.
Following officials from CPCB carried out the site visit:
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1. Mrs. Reena Satavan, Scientist-E,

2. Ms. Anshul Kumari, Research Associate — 111,
3. Mr. Vipin Kumar, Research Associate - 11, and
4. Mr. Ankit Shukla, Senior Research Fellow

2.2. Details of the sampling

Wastewater and groundwater samples were collected by theinspection team from following
locations:
Wastewater:
a Raw Spent wash, Bio-methanated spent wash (Outlet of bio-digester),
Concentrated spent wash (i.e. outlet of Multi Effect Evaporator (MEE))
b. Inlet & outlet of Condensate Polishing unit (CPU)
c. Inlet & outlet of Effluent Treatment Plant (ETP), Aeration tank of ETP and Lagoon
of Sugar unit
d. Inlet & outlet of Sulphur Removal System (SRS) installed with ETP in Sugar unit
e. Inlet & outlet of 03 nos. of STPs
f. Laksar drain upstream of unit, downstream of unit, and near Akhoda Kalan village

(.68 km) downstream of unit before confluence with Hadwa drain

Freshwater: Groundwater samples collected from Borewell in Sugar plant.

Detailed inspection reports of the Distillery and Sugar plant are presented in subsequent
sections 2.3 & 2.4, respectively.

2.3. Inspection report of Distillery unit
2.3.1. Statuary compliance status:

» Theunit has obtained Consolidated Consent & Authorization (CCA) issued by UKPCB
dated 27.08.2024 under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974, under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981
and under Rule— 6 (2) of Hazardousand Other Wastes (M anagement and Transboundary
Movement) Rules, 2016 having validity upto 31/03/2028 for carrying out production of
Rectified Spirit (RS)/ ExtraNeural Alcohol (ENA)/Ethanol @ 60 KLPD and 60 KLPD
Ethanol using C-Heavy/ B-Heavy molasses @ 372 KLPD, and operation on Zero
Liquid Discharge (ZLD). (Refer Annexure— 2)
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Other salient conditions of the CCA are as follows;

i. Unit shall treat all its process and non-process effluents such as Spent lees,
Process condensates, Boiler RO reect, CT blowdown, Softener/DM plant
backwash, Pump gland cooling water etc. through CPU and recycled back in the

process.

ii. The unit shall install mass flowmeters with totalizers at inlet and outlet of Multi
Effect Evaporator (MEE) (concentrate) and shall connect the same with CPCB

and Uttarakhand Pollution Control Board’s servers.

iii. The unit shall install electromagnetic flowmeters with totalizer at CPU inlet &
outlet and at water recirculation points like make-up water for cooling towers &
in process. The unit shall have separate energy meter for ETP/CPU and maintain
the duly signed logbook of the same.

iv. Maximum storage of Bio-methanated spent wash utilized in dryer shall strictly be
seven days (07) equivalent of concentrated Bio-methanated spent wash generated.
Excess storage facilities beyond this shall be levelled and dismantled.

v. Unit shall dispose the spent wash through Bio-methanation followed by MEE and
concentrated spent wash will be dried through Spray Dryers- 02 Nos. and the
powder will be used as Potash rich manure (45 TPD each Dryer).

vi. Industry shal install the flow meter at STPinlet and outlet and maintain the daily
logbook.

» The Central Ground Water Authority (CGWA) granted No Objection Certificate (NOC)
dated 21.03.2025 to the ditillery unit for groundwater abstraction @ 400 KLD from 01
no. of borewell. The NOC is having validity upto 25.11.2027. (Refer Annexure— 3)

2.3.2. Operational status and Production:

» During visit, the manufacturing processes in the distillery plant was found operational .

» The inspection team observed that the distillery unit has 02 nos. of distillation plants
each having 60 KLPD production capacity (i.e. atotal of 120 KLD). However, on the
day of visit only 01 distillation plant was operational at total production capacity of 60
KLPD using B — heavy molasses as raw material.

» The inspection team collected the data for alcohol production certified by Excise
Department for duration from 01.02.2025 to 25.03.2025. Details of monthly/avg. daily

production are mentioned in Table 1 below:
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Table 1. Month wise Alcohol production

Month Didtillation Digtillation | Total No. of Avg. daily
plant - 1 plant — 2 Production | operational | Production
Alcohol Alcohal (KL) days (KLPD)
Production Production
(KL) (KL)
A B C=A+B D E=C/D
February 1271.35 671.14 1942.49 28 69.37
2025
March, 479.84 479.70 959.54 16 59.97
2025 (upto
25th)
Total 1751.19 1150.84 2902.03 44 65.95
Total Alcohol production: 2902.03 KL
Overall Total operational days: 44 days
Aver age alcohol production: 65.95 KLPD

» Asper thedataprovided by unit for duration from 01.02.2025 to 25.03.2025, the average
production of alcohol is 65.95 KLPD against the permitted production capacity of 120
KLPD using B — heavy molasses as raw material, which isin compliance with consent

condition.

2.3.3. Groundwater abstraction and consumption:

» During visit, it was observed that the unit has installed 01 no. of borewell within its
premises for meeting freshwater requirements. The borewell is equipped with
electromagnetic flow meter (including totalizer).

» The borewell and flow meter were found in functional condition and readings were
noted as: Instantaneous flow rate— 5.0 m?/hr; Totalizer reading — 291657.436 m®

» Theteam collected the datafor groundwater abstraction/consumption from the borewell
for duration from 01.02.2025 to 25.03.2025. Details of monthly/avg. daily groundwater
abstraction/consumption are mentioned in Table 2 below:

Table 2: Month wise groundwater abstraction/consumption from Borewell located
within premises of molasses based distillery plant

Month Groundwater No. of operational days
abstraction (KL)

February 2025 4799 28

March , 2025 (upto 25 3513 22

Total Groundwater abstraction/consumption: 8312 KL

No. of days: 50

Average Groundwater abstraction/consumption: 166.24 KLD
Specific fresh water consumption = 2.86 KL/KL of alcohol
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» Asper thedataprovided by unit for duration from 01.02.2025 to 25.03.2025, the average
groundwater abstraction from borewell is 166.24 KLD which isin compliance with the
condition of groundwater abstraction @ 400 KLD stipulated under groundwater NOC
issued by CGWA.

2.3.4. Effluent management scheme and verification of ZLD in distillery unit:

» As observed by the inspection team, the effluent management scheme adopted by the
unit to achieve ZLD is presented below in Figure 1.

Oid Dectiliztinon plant Maw Dustillatinn plant

(60 KLPD) |60 KLPD)

Aawe Spent wash

Comrrmon storsps ank

Bic-methanated Spent wash
settling tank (1925 m?)

2 PAEE {840 KL fiew RAEE {Ba0 KiLD]
_FIT?EE.T‘HHI:.EI:' Spent wash W Speay Dryer (03 nos.)

% [
'% (45 TPDr sclics eaci) _E
&
g (]
DOry Powder ad
5 : 2
- Condonnate
Boilar blwdown Poifishi ng Uit {CPLU)
et reee [N {1050 %LD)
=T £
g £
l l v O l 3

Floar washing haokasses Dilution Coaling Drwer

Figurel: ZLD schemein distillery plant as observed by inspection team

» All the process equipments/machineriesinstalled for effluent management such as Bio-
digester, MEE (01 out of 02) & Dryer (both), and CPU were found operational .
» The unit has installed mass flow meters with totalizer at inlet and outlet of both the
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MEE. All mass flow meters are connected to CPCB server.

» Reading of massflow metersinstalled at different locations in distillery plant were also

noted by the inspection team during visit as mentioned in Table 3 below:

Table 3: Reading of massflow metersinstalled at different locationsin distillery plant
noted on 26.03.2025 (01:00 PM — 05: 00 PM)

S. No. | Location of flow meter | Instantaneousreading | Totalizer reading
(kg/hr) (kg)
1. Raw spent wash 199720 528685300.44
generation
(old distillation plant)
2. Raw spent wash 0 127424659
generation
(new distillation plant)
3. Old MEE Inlet 15282 538081508
4. Old MEE outlet 4552 173991476.7
5. New MEE Inlet 0 129599088.66
6. New MEE outlet 36028 38558266.78
7. Feed to old dryer 2.6 m3hr 067510.792 m®
8. Feed to new dryer 1.98 m¥hr 37557.37 m°

» Theinspection team obtained the logbooks for duration from 01.02.2025 to 25.03.2025
regarding raw spent wash generation, feed to MEE, MEE outlet (concentrated spent
wash), MEE condensate, concentrated spent wash feed to dryer, and powder generation,

and their details are mentioned in Table 4 below:

Table 4: Details of raw spent wash generation, feed to MEE, MEE outlet
(concentrated spent wash), MEE condensate, concentrated spent wash feed
to dryer, and powder generation during 01.02.2025 to 25.03.2025

Particulars Quantity
Total Raw Spent wash generation 17349.83 MT
Or Or
considering sp. gravity of 1.06 for raw spent wash 16367.76 KL
Total Raw Spent wash generation in KL = 17349.83/1.06
=16367.76 KL
Bio-methanated Spent wash Feed to MEE 17350.65 MT
Concentrated Spent wash generated from MEE 5151.44 MT
M EE condensate 12199.2 MT
Feed to Dryer 5151.44 MT
Powder generation 1975 MT
Specific spent wash generation 5.64 KL/KL
= Total spent wash production in KL/ Total alcohol productionin KL | of alcohol
= 16367.76 KL/ 2902.03 KL

» The team collected samples of raw spent wash, feed to MEE, Bio-methanated spent
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wash (BMSW), feed to dryer and spent wash consumed in bio-composting. Theanalysis
results are mentioned below in Table 5:

Table5: Analysisresults of spent wash samples collected from unit

S. No.|SampleL ocation pH COD BOD TS (% Total
(mg/l) (mg/l) (mg/l) Solids)
1. |Raw spent wash 49 | 107011 | 49286 93072 9.30
2. BMSW feed to MEE 7.9 | 58609 16200 52564 5.25
3. |MEE Concentrate (old 7.8 | 315372 | 72500 370308 37.03
plant) feed to dryer

i.  Anaysisresults of the raw spent wash samples shows pH- 4.9, COD — 107011 mg/l,
BOD - 49286 mg/l, and Total Solids— 93072 mg/l.

ii. Analysis results of the Bio-methanated spent wash samples (feed to MEE) shows
pH- 7.9, COD - 58609 mg/l, BOD — 16200 mg/l, and Total Solids— 52564 mg/I.

iii. Analysisresults of the concentrated spent wash samples collected from the outlet of
MEE (i.e. feed to dryer) shows pH- 7.8, COD — 315372mg/I, BOD — 72500 mg/l,
and Total Solids— 370308 mg/l.

Condensate Polishing Unit (CPU)

> For treatment of MEE condensate, and other low strength effluents, the unit has installed
common Condensate Polishing Unit (CPU) of capacity 1050 KLD (for sugar and
ditillery unit). The treatment scheme of CPU is as below:

Inlet — Equalization tank - UASB reactor ->Aeration tank = Secondary clarifier
- Chemical dosing tank = Lamella clarifier 2 Dual Media filter = Activated
Carbon Filter = Outlet to cooling tower makeup and for molasses dilution in
fermenters.

» Effluent samples were collected from the inlet and outlet of CPU and analysis results are
shown below in Table 6:

Table 6: Analysisresults of samples collected from CPU

S. Sample pH | COD BOD TSS Sulphate | TDS
No. | Location (mg/l) | (mg/l) | (mg/l) (mg/l) (mgll)
1. | CPUinlet 82 | 2763 1024 25 97 204
2. |CPUoutlet | 6.6 95 26 23 172 552

» Analysis result of sample collected from the outlet of CPU shows pH- 6.6, COD — 95
mg/l, BOD — 26 mg/l, Sulphate-172 mg/l and Total Dissolved Solid — 552 mg/l. The
unit is using the treated effluent from CPU outlet as make up water for cooling tower

and for molasses dilution in the process.
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L agoon
» Asobserved, the unit has filled/levelled al the lagoons with boiler ash.

> Only a settling tank of capacity 1925 m® was being used for storing Bio-methanated
spent (BMSW) and feeding into the MEEs for further concentration.

2.4. Inspection report of Sugar unit
2.4.1. Statuary compliance status:

» Theunit has obtained Consolidated Consent & Authorization (CCA) issued by UKPCB
dated 27.08.2024 under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974, under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981
and under Rule— 6 (2) of Hazardousand Other Wastes (M anagement and Transboundary
Movement) Rules, 2016 having validity upto 31.03.2029 for cane crushing @ 10000
TCD. (Refer Annexure—4)

Other salient conditions of the CCA are asfollows:

i. Specific freshwater consumption @ 100 Litre/Tonne of cane crushed
ii. Specific effluent discharge @ 192 Litre/Tonne of cane crushed
iii. Industria effluent discharge @ 1050 KLD
iv. Domestic wastewater discharge @ 30 KLD
» The Central Ground Water Authority (CGWA) granted No Objection Certificate (NOC)
dated 17.01.2025 to the sugar unit for groundwater abstraction @ 460 KLD from 01 no.
of borewell. The NOC is having validity upto 15.07.2027. (Refer Annexure—5)
2.4.2. Operational status and Production:

» During visit, the manufacturing processes in the sugar plant were found operational .

» The ingpection team collected the data for cane crushing for duration from 01.02.2025
to 25.03.2025. Details of monthly/avg. daily cane crushing are mentioned in Table 7
below:
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Table 7: Month wise cane crushing details

Month Cane Sugar No. of Avg. daily Avg. daily
crushing | production | operational | cane Production
(MT) (MT) days crushing (MT/day)
(TCD)
A B C D=A/C E=B/C

February 270730 27639.6 28 9668.93 987.13
2025
March, 241930 25580 25 9677.2 1023.20
2025 (upto
25th)
Total 512660 53219.6 53 9672.83 1004.14

> As per the data provided by unit for duration 01.02.2025 to 25.03.2025, the average
cane crushing is 9672.83 TCD against the permitted crushing capacity of 10,000 TCD.

2.4.3. Groundwater abstraction and consumption:

» During visit, it was observed that the unit has installed 01 no. of borewell within its
premises for meeting freshwater requirements. The borewell is equipped with
electromagnetic flow meter (including totalizer).

» The borewell and flow meter were found in functional condition and readings were
noted as. Instantaneous flow rate — 46.2 m¥/hr; Totalizer reading — 100651.542 m®

» Theteam collected the datafor groundwater abstraction/consumption from the borewel
for duration from 01.02.2025 to 25.03.2025. Details of monthly/avg. daily groundwater
abstraction/consumption are mentioned in Table 8 below:

Table 8: Month wise groundwater abstraction/consumption from Borewell located
within premises of sugar unit

Month Groundwater No. of operational days
abstraction (KL)

February 2025 9212 28

March , 2025 (upto 25" 8241 25

Total Groundwater abstraction/consumption: 17453 KL

No. of days: 53

Average Groundwater abstraction/consumption: 329.30 KLD
Specific fresh water consumption = 34.04 Litre/Ton of cane crushed

» Asper thedataprovided by unit for duration from 01.02.2025 to 25.03.2025, the average
groundwater abstraction from borewell is 329.30 KLD which isin compliance with the
condition of groundwater abstraction @ 460 KLD stipulated under groundwater NOC
issued by CGWA.

» Samples were collected from the Borewell (sugar unit) and analysis results are
mentioned in table 9 below:
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Table 9: Analysisresults of samples collected from Borewell (Sugar unit)

Parameters | Borewell B1S1510500:2012 (Permissible limit in
(Sugar Unit) absence of alter native sour ce)

pH 7.85 6.5-8.5
Conductivity 258 -
(umho/cm)
TDS 150 2000
COD BDL (<2) -
Total 68 600
Hardness
Chloride 08 1000
Phosphate 0.311 -
Fluoride 0.33 15
Colour BDL (<5) 15
(Hazen)
Sulphate 10 400
Nitrate 4.84 45
Total 124 600
Alkalinity

Note: All values arein mg/l except pH, colour, and conductivity

» Analysis results of samples collected from Borewell located in premises of sugar unit,
the water quality parameters were found within the permissible limit as per BIS IS
10500:2012.

2.4.4. Effluent management schemein sugar unit:

» As per the consent conditions, the unit has permission to discharge treated effluent @
1050 KLD.

» As observed by the inspection team, the effluent management scheme adopted by the
unit to achieve compliance with stipulated discharge normsis presented below in Figure
2:
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Figure 2: Effluent management scheme adopted by the unit (sugar plant) as observed
by the inspection team

> All the machineries installed for effluent treatment such as Oil & Grease skimmer,
Chemical dosing system, Equalization tank, Primary Clarifier, Aeration tank, Secondary
clarifier, Multi Grade Filter (MGF) and Activated Carbon Filter (ACF) found in
functional condition.

» Theunit hasinstalled flow meters at different locations in the ETP and treated effluent
recycling line and readings of the same were aso noted by the inspection team during
visit. The inspection team also obtained the logbooks for duration from 01.02.2025 to
25.03.2025 regarding effluent feed to SRS, feed to ETP (i.e. ETP Inlet), Treated effluent
from ETP (i.e. ETP Outlet), Treated effluent feed to Spray pond, and Treated effluent
feed to Lagoon. Readings of flow meters and effluent details are mentioned in Table 10
below:
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Table 10: Readings of flow meters and effluent details

S. No. | Location of flow meter | Instantaneous | Totalizer Quantity
reading reading (KLD)
(m3hr) (m3)
1 Total effluent feed to 33 339181 1080.87
ETP (i.e. ETP Inlet)
2. Treated effluent from 57.96 585896 1080.55
ETP (i.e. ETP Outlet)
3. Treated effluent feed to 27.1 241410.391 818.56
Spray pond
4. Treated effluent feed to 23.99 77261.12 234.19
Lagoon for irrigation
5. SRS Inlet 17.4 108480.33 367.53
Quantity of treated effluent discharged into drain
= Treated effluent from ETP (i.e. ETP Outlet) — (Treated effluent feed to Spray pond
+ Lagoon)
=1080.55 - (818.56 + 234.19)
=27.80KLD

» The treated effluent from ETP is used for irrigation in agriculture fields, reused as
makeup water in spray pond, and remaining is discharged into Laksar drain.

» Asevident from abovetable 10, total average daily quantity of treated effluent discharge
i$261.98 KLD (i.e. quantity used in irrigation + discharge into drain = 234.19 + 27.80
= 261.99 KLD) against the consented discharge quantity of 1050 KLD. Furthermore,
above data also indicates that the unit is recycling 75.75 % of treated effluent, 21.67 %
isused for irrigation and remaining (around 2.6 %) is disposed into Laksar drain.

» The team collected effluent samples from Inlet & outlet of Effluent Treatment Plant
(ETP), Aeration tank of ETP and Lagoon of Sugar unit, Inlet & outlet of SRS installed
with ETP. The analysis results are mentioned below in Table 11:

Table 11: Analysisresults of samplescollected from inlet, outlet & aeration tank of
ETP, and lagoon in the Sugar unit

L ocation pH |BOD |COD | TSS |TDS |SO4 | Qil & grease

SRS Inlet 6.6 | 701 1104 | 266 | 2252 | 415 | -

SRS Outlet 6.3 | 579 930 | 160 |2208 | 448 | -

ETP Inlet 52 |880 1453 | 202 | 2820 | 470 | -

ETP Outlet 76 |02 16 BDL |[668 |326 |BDL (<5)
(<10)

Lagoon (Sugar unit) | 7.9 |06 24 BDL |852 |257 |-
(<10)

Normsas per consent | 5.5 | 30 250 |30 2100 | - 10

8.5
Aeration Tank: MLSS - 11160 mg/l & MLV SS — 5342 mg/I
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» Anaysis results of samples collected from outlet of ETP (sugar unit) & lagoon (sugar

unit) indicates compliance w.r.t. stipulated discharge norms.

2.4.5. Sewage management scheme:

>

Unit has installed 03 nos. of STPs of capacity 15 KLD each for treatment of sewage

generated from residential dwellings in Officers colony, Gurudwara colony & New

colony. All 03 nos. of STPswere found operational during visit.

STPs receive wastewater from majorly two sources:

i. Wastewater generated from kitchens, washrooms, etc. (except toilets)
Ii. Overflow of septic tanks provided for storage of wastewater generated from toilets

The treatment scheme observed during visit is as below:

Raw Sewage— Screen chamber & Collection tank — MBBR tank (02 nos.) — Tube

settler — Clear water tank — MGF — ACF — Qutlet to gardening.

Filter press has been installed for mechanical dewatering of raw sludge collected from
the bottom of tube settler.
Flow meters have been installed at inlet and outlet of al 03 nos. of STPs.
Samples were collected from inlet and outlet of al 03 nos. of STPs and analysis results

are mentioned in table 12 below:

Table 12: Analysisresults of samples collected from inlet & outlet of 03 nos. of STPs

installed in residential colony of Sugar unit

Location | pH [BOD [COD |TSS [TDS[NOs [ SO
STP—1 (Officers colony)
Inlet 7 45 108 | 20 412 |BDL |78
Outlet 6.7 02 26 BDL 1344 | 10.2 | 170
(<10)
STP — 2 (Gurudwara colony)
Inlet 7.2 39 120 | 37 412 | 5.6 66
Outlet 8 01 13 BDL 560 | 16.6 | 109
(<10)
STP - 3 (New colony)
Inlet 7.1 37 102 | 60 320 | 0.8 15
Outlet 8.1 BDL |10 10 424 | 171 |50
(=1)
Standards as per 6.5 30 - 100 - - -
MoEF&CC 9.0
notification dated
13.10.2017

» Analysis results of samples collected from outlet of all 03 nos. of STPs indicates

compliance w.r.t. stipulated discharge norms.
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3. FACTUAL STATUSW.R.T TOTHE REPLY DATED 04.02.2025FILED
BY RESPONDENT NO. 7 & 8 W.R.T. 24 RECOMMENDATIONS
MENTIONED IN CPCB’S REPORT DATED 22.07.2024

The inspection team visited the industrial complex of project proponent i.e. M/s Rai
Bahadur Narayan Singh Sugar Mills Ltd. (Digtillery & Sugar unit), Village- Laksar,

Dist.-Haridwar, Uttarakhand. The point-wise factual status w.r.t to the reply dated
04.02.2025 filed by Respondent No. 7 & 8 in Hon’ble NGT w.r.t. 24 recommendations made
by CPCB in the report dated 22.07.2024 is presented below:

Table 13: Factual statusw.r.t to the reply dated 04.02.2025 filed by Respondent No. 7
& 8 w.r.t. 24 recommendations mentioned in CPCB’s report dated
22.07.2024

S. No. asper
reply submitted
by project
proponent

Recommendations made in the inspection reportsdated 21.11.2023, 24.01.2024
& 22.07.2024, Compliance submitted by project proponent vide its reply dt.
04.02.2025, and factual status observed by CPCB team during visit on 25
March, 2025

1.

Recommendation

Provision of laying out a closed conduit pipe line at Laksar drain (which is currently
flowing as open channel) starting from 500 meters upstream (u/s) to 500 meter
downstream (d/s) of unit shall be made by the unit under supervision of UKPCB to
rule out any possibility of discharge of treated/untreated effluent into drain.

Compliance submitted by project proponent:

e Unit written letter  dated 31.03.2024 to seek permission from Local body
administration for installation of Conduit Pipe, however Local administration
denied on 15.04.2024.

Factual status observed by CPCB team on recent visit:

o Unit representative informed that this drain is in jurisdiction of Nagar Panchayat,
Laksar, therefore the unit vide letter dated 31.03.2024 sought permission from
district administration regarding construction/laying of closed conduit (pipe) over
Laksar drain.

o District administration (i.e. Nagar palika parishad) vide letter dated 15.04.2024
communicated to the unit that considering the fact that unit falls under flood prone
area, construction/laying of closed conduit pipeis not advisable. Hence, the unit has
not provided closed conduit pipe line at Laksar drain.

Copy of unit’s letter dated 31.03.2024 is attached as Annexure— 6.
Copy of letter dated 15.04.2024 from District administration (i.e. Nagar palika

parishad) is attached as Annexure — 7.

2.,4,21

Recommendation:

¢ |t shall be the responsibility of the unit to maintain the quality of Laksar drain at
downstream of the unit in sync with the quality at upstream of the unit.

¢ Based onthe analysisresults, the quality of Laksar drain near Akhoda Kalan village
(1.68 Kms*) shows Deteriorated Condition, therefore, the possibility of effluent
mixing with sewage in drain cannot be ruled out.
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e As per consent provided by UKPCB, unit has to install the sewage treatment plant
(STP) intheir premisesfor treatment of generated sewage. However, as per thejoint
inspection report dated 21.11.2023, no STP is installed by the unit thus violating
the consent condition.

Compliance submitted by project proponent:

o UKPCB is monitoring water quality of Laksar Drain regularly on monthly basis.
¢ The unit has installed 03 nos. of STPs having installed capacity of 15 KLD each,
while the residential colony of unit generates 40 KLD only.

Factual statusobserved by CPCB team on recent visit:

o To verify the quality of Laksar drain, the inspection team collected samples from
the Laksar drain at different locations. Details are mentioned below in Table 14:

Table 14: Analysisresults of samples collected from Laksar drain

Parameters | Laksar Laksar drain | Laksar drain near Akhoda
drain downstream | Kalan village (1.68 Kms
upstream of | of unit downstream of unit)
unit

pH 7.4 7 6.9

BOD (mg/l) | 10 97 170

COD (mg/l) | 36 196 299

TSS(mg/l) | 47 17 102

TDS(mg/l) | 472 408 552

NO* (mg/l) | 4.6 BDL BDL

SO (mg/l) | 81 51 309

e The analysis results of samples collected from drain at above mentioned locations
indicate no industrial impact of sugar and distillery plant and reflect typical
characteristics of sewage.

Sewage management within the industrial complex

¢ Unit hasinstalled 03 nos. of STPs of capacity 15 KLD each for treatment of sewage
generated from residential dwellings in Officers colony, Gurudwara colony & New
colony. All 03 nos. of STPswere found operational during visit.

o STPsreceive wastewater from majorly two sources:
i. Wastewater generated from kitchens, washrooms, etc. (except toilets)
ii. Overflow of septic tanksprovided for storage of wastewater generated from
toilets
o The treatment scheme observed during visit is as below:
Raw Sewage— Screen chamber & Collection tank — MBBR tank (02 nos.) —
Tube settler — Clear water tank — MGF — ACF — Outlet to gardening.
o Filter press has been installed for mechanical dewatering of raw sludge collected
from the bottom of tube settler.
o Flow meters have been installed at inlet and outlet of al 03 nos. of STPs.
o Samples were collected from inlet and outlet of all 03 nos. of STPs and analysis
results are mentioned in table 15 below:

Table 15: Analysisresults of samples collected from inlet & outlet
of 03 nos. of STPsinstalled in residential colony of Sugar

unit
Location |pH | BOD |COD [TSS [TDS [ NOs | SO#
STP-—1 (Officers colony
Inlet 7 45 108 |20 412 | BDL 78
Outlet 67 |02 26 BDL | 1344 |10.2 170
(<10)
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STP - 2 (Gurudwara colony)
Inlet 7.2 39 120 37 412 5.6 66
Outlet 8 01 13 BDL | 560 16.6 109
(<10)

STP— 3 (New colony)
Inlet 7.1 37 102 60 320 0.8 15
Outlet 8.1 BDL (=1) | 10 10 424 17.1 50
Standards 65— | 30 - 100 - - -
as per 9.0
MoEF&CC
notification
dated
13.10.2017

o Analysis results of samples collected from outlet of al 03 nos. of STPs indicates
compliance w.r.t. stipulated discharge norms

Compliance status. Complying

3. Recommendation:
¢ Theunit shall install flow meters at the abstraction points on both the bore wells of
sugar and distillery unit.
Compliance submitted by project proponent: Complied
Factual status observed by CPCB on recent visit:
Borewell | Permitted no. | Actual Flow Instantaneo | Totalizer
Location | of borewells | no. of meter us reading reading
asper NOC | borewells | installed | (m3/hr) (m3)
from CGWA | installed | (YesNo)
Sugar 01 01 Yes 46.2 100651.54
unit
Distillery | 01 01 Yes 5.0 291657.43
unit
Compliance status. Complying
56.&7 Recommendation:

e The unit had 3 lagoons of total capacity of 5222 m® which were found fully filled
with raw spent wash/ bio-methanated spent wash having total solids percentageless
than 17% even during monsoon season and as these lagoons are |ocated adjacent to
Laksar drain hence thereis potential of spillage/ overflow/ discharge of spent wash
in the Laksar drain. Thisisthe violation of CPCB direction dated 07.12.2015.

e The unit shall consume the concentrate spent wash stored in lagoons of capacity
1925m? and 1375 m3in dryer in environmentally sound manner thereafter, unit shall
dismantle 02 lagoons.

e The unit was storing Bio-methanated spent wash (BMSW)/ raw spent wash in
lagoons with solid content <30%, which is in violation of CPCB direction dated
07.12.2015.

Compliance submitted by project proponent:

e Recommendation no. 5 & 7 — complied
o Recommendation no. 6 — Lagoons are dismantled.
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Factual status observed by CPCB on recent visit:

e As dready submitted in the inspection report dated 22.07.2024, the unit has
consumed the legacy spent wash through MEE & Dryers, and the unit has
filled/levelled 02 nos. of lagoons of capacity 1925 m® and 1375 m3(located adjacent
to Laksar drain) with boiler ash.

¢ Theunitisnot storing concentrated spent wash asit isdirectly feeding it into dryers,
hence the condition for maintaining solid content >30% in lagoons as stipul ated
under CPCB direction dated 07.12.2015 is not applicable.

e The unit has now having one settling tank of capacity 1925 m® which is dedicated
for holding bio-methanated spent wash and subsequently feeding into MEE.

¢ No overflow/spillage/discharge of spent wash/effluent from distillery unit found in
the Laksar drain.

Compliance status. Complying

Recommendation:

e The unit is discharging its distillery effluent from bio-composting/lagoons and
sugar effluent into the Laksar drain, whichistheviolationto Zero Liquid Discharge
(ZLD)/discharge condition resulting in high pollution level of BOD (626 mg/l) and
COD (1638 mg/l) which is about 17% higher than the upstream water quality of the
drain.

Compliance submitted by project proponent:

¢ No effluents discharged by the distillery. Unit has complied with ZLD norms as per
CPCB.

Factual status observed by CPCB team on recent visit:

1. No bio-composting activities were going on and the infrastructure such as covered
shed (including truss structure) found dismantled.

2. Distillery unit is operating on ZLD in compliance with the consent condition and
the details of ZL D scheme are mentioned at section 2.3.4 (Figure 1), furthermore
the data collected for effluent management in distillery plant for duration from
01.02.2025—25.03.2025, also reflectsthe same. Detail s mentioned at section 2.3.4
(Table 4).

3. Asdtipulated under the consent issued by UKPCB to the sugar unit (condition no.
6.B.a), the treated effluent shall be recycled to the maximum extent and remaining
treated effluent after tertiary level treatment shall be used for irrigation
purpose/disposal.

- Sugar unit is recycling 75.75 % of treated effluent, 21.67 % is used for
irrigation and remaining (around 2.6 %) is disposed into laksar drain.

4. Samples were collected from ETP outlet of sugar unit and analysis results show
pH — 7.6 (against the norm of 5.5 — 8.5); BOD — 02 mg/l (against the norm of 30
mg/l); COD — 16 mg/l (against the norm of 250 mg/l); TSS — BDL (against the
norm of 30 mg/l); TDS - 668 mg/l (against the norm of 2100 mg/l); Oil & grease
—BDL mg/l (against the norm of 10 mg/l). These resultsindicate compliancew.r.t.
stipulated discharge norms

5. Samples were also collected from different locations at Laksar drain and the
analysis result indicate no impact of industrial discharge (BOD in the range of 10
— 170 mg/l & COD in the range of 36 — 299 mg/l). Details of samples collected
from laksar drain are mentioned abovein table — 13.

Compliance status. Complying

9,10. & 11.

Recommendation:
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¢ In bio-compost yard, the covered shed was damaged and improper. Ready bio-
compost was found stored in damaged covered shed. Also, the leachate collection
drain and pits were not observed around the periphery of bio-compost yard for
leachate management. Also, the unit had not constructed any boundary wall near
the compost yard. Thisisthe violation of CPCB bio-compositing SOP.

e The unit shall dispose all the stored ready bio-compost and press mud in bio-
compost yard by adapting appropriate scientific method under the supervision of
UKPCB within two months and after that the unit shall clean the bio-compost area
and shall submit photographic evidence to UKPCB.

Compliance submitted by project proponent: Complied

Factual statusobserved by CPCB team on recent visit:

¢ No bio-composting activities were going on and the infrastructure such as covered
shed (including truss structure) found dismantled. Thus there is no relevance of
covered shed, leachate collection drain & pits and the applicability of SOP for bio-
composting operations is also not relevant.

¢ Unit has cleared the bio-composting area and no ready bio-compost was found
stored.

¢ Unit has constructed boundary wall near the bio-compost yard.

Compliance status. Complying

12. Recommendation:
e Theunit shall prepare adequacy and performance assessment report of ZLD scheme
for molasses based distillery as unit has expanded its production capacity from 60
KLPD to 120 KLPD and hasinstalled spray dryersas ZLD system.
Compliance submitted by project proponent:
e NS report on Sugar and distillery unit at operational session dated 03.02.2025,
received on 04.02.2025
Factual status observed by CPCB team on recent visit:
e The unit has provided a copy of report dated 03.02.2025 titled “Adequacy report
for the effluent treatment plant of distillery plant” prepared by Nationa Sugar
Institute, Kanpur (NSI), for the expanded production capacity of 120 KLPD,
wherein it has been concluded that the unit has adopted spray drying route to
achieve ZL D through Bio-methanation followed by MEE followed by Spray dryer
and Conventional CPU system for treatment and recycling of condensate and other
low strength effluents.
Copy of “Adequacy and performance assessment report of ZLD scheme for
molasses based distillery” is attached as Annexure— 8
Compliance status: Complying
13. Recommendation:

¢ The unit shall comply with the consent conditions issued by UKPCB and shall
ensure that no fresh concentrated spent wash shall be disposed through bio-
composting and entire spent wash shall be totally disposed through spray dryer.

Compliance submitted by project proponent: Complied

Factual statusobserved by CPCB team on recent visit:
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e As per the consent conditions, the unit has stopped bio-composting since
01.01.2024 and shifted to dryer technology for achieving ZLD.
Compliance status. Complying

14.

Recommendation:

¢ Analysisresultsof samplescollected from Borewell (sugar unit), piezo well located
within molasses based distillery plant and hand pump located outside of the unit
showed high value of COD in the range of 6 to 33 mg/l, which indicate posing
potential threat to ground water and need urgent attention towards improvement of
housekeeping, prevention of seepage, spillage etc.

e UKPCB shall carry out detailed assessment of groundwater quality including
ground water sampling & analysis in and around the unit to ascertain the
groundwater contamination, if any, and need for remediation. Depending on such
study, detailed remedia action plan be also prepared and executed by UKPCB in
time bound manner.

Compliance submitted by project proponent: Complied

Factual statusobserved by CPCB team on recent visit:

e The CPCB inspection team collected the groundwater samples from the Borewell
(sugar unit) and analysis results are mentioned in table 16 below:

Table 16: Analysisresults of samples collected from Borewell

(Sugar unit)
Parameters Borewell BIS1S 10500:2012 (Permissible limit in
(Sugar Unit) absence of aternative source)
pH 7.85 6.5-8.5
Conductivity 258 -
(umho/cm)
TDS 150 2000
COD BDL (<2) -
Total Hardness 68 600
Chloride 08 1000
Phosphate 0.311 -
Fluoride 0.33 15
Colour BDL (<5) 15
(Hazen)
Sulphate 10 400
Nitrate 4.84 45
Total 124 600
Alkalinity
Note: All values arein mg/l except pH, colour, and conductivity

o Analysis results of samples collected from Borewell located in premises of sugar
unit, the water quality parameters were found within the permissible limit as per
BIS IS 10500:2012.

e The unit has sealed the piezowell (located near molasses tanks within distillery
plant) with concrete to avoid the possibility of contamination of groundwater in
piezowell due to seepage or spillage.

o Housekeeping found satisfactory.

o No seepage, spillage of effluent observed within the premise.

e UKPCB has carried out assessment of groundwater quality including ground water
sampling & anaysis in and around the unit to ascertain the groundwater
contamination, through a private agency namely M/s Noida Testing Laboratory
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during 16.08.2024 — 20.08.2024 (Refer UKPCB letter dated 27.09.2024 attached as
Annexure - 9). Details are mentioned below:

Parameter Sampling Locations BIS
Borewell-1 | Handpump | Handpumpat | Handpump 1S10500:2012
(Sugar at Pipli Sultanpur at RBNS (Permissible limit
unit) village, 03 | village, 05 km | Kachheri in absence of

km from from the unit alternative source)
the unit

Colour BDL (<1.0) | BDL (<1.0) | BDL (<1.0) BDL (<1.0) 15

Conductivity | 1030 930 945 738 -

pH 7.23 7.15 7.10 7.18 6.5-8.5

TDS 450 480 460 443 2000

Total 180 140 170 136 600

Alkalinity

Total 170 180 180 176 600

hardness

Chloride 30 18 28 38 1000

Nitrate 450 5.20 4.20 2.20 45

Sulphate 38 24 25 20 400

Phosphate BDL (<0.1) | BDL (<0.1) | BDL (<0.1) BDL (<0.1) -

Fluoride 0.22 0.18 0.15 0.14 15

COD BDL (<4.0) | BDL (<4.0) | BDL (<4.0) BDL (<4.0) -

Remark:

Above analysis results indicate that the groundwater samples collected from different
locations around the unit found within the permissible limit as per BIS 1S 10500:2012,
and do not indicate any contamination in groundwater in Laksar region around the
unit.

Compliance status. Complying

15.

Recommendation:

e The unit should get evaluation of its Effluent Treatment Plant (ETP) for its
performance from Expert Institute of Repute/Expertsin the field.

Compliance submitted by project proponent: Complied

Factual status observed by CPCB team on recent visit:

e The unit has submitted “Report on validation of ETP performance” dated
03.02.2025 prepared by NSI, Kanpur for sugar plant, for the crushing season 2024
—2025.

¢ Installed new MGF and ACF as per NSI recommendations, and same were found
operational.

Copy of ETP validation report is attached at Annexure— 10.

Compliance status. Complying

16.

Recommendation:

¢ The unit does not properly operate the effluent treatment plant installed in sugar
unit asit was found NON COMPLIANT w.r.t. the natified discharge norms.

Compliance submitted by project proponent:

e Complied with all the recommendations.
e As per NS and UKPCB, ETP treated water reports as per prescribed norms.
Therefore, ETP performance is up-to the mark.
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Factual status observed by CPCB team on recent visit:

e During visit, the sugar ETP was found operational, and the inspection team
collected samples from ETP inlet, aeration tank, ETP outlet & lagoon (for sugar
unit). Analysis results are mentioned in table 17 below:

Table 17: Analysisresults of samples collected from inlet, outlet &
aeration tank of ETP, and lagoon in the Sugar unit
Location pH |BOD |[COD |TSS TDS [SOs~ |Oil & grease
ETP Inlet 5.2 | 880 | 1453 202 2820 | 470 -
ETP Outlet 7.6 02 16 | BDL 668 | 326 BDL (<5)

(<10)
Lagoon 7.9 06 24 BDL 852 | 257 -
(Sugar unit) (<10)
Norms as 55— 30 250 30 2100 - 10

per consent 8.5
Aeration Tank: MLSS - 11160 mg/l & MLV SS — 5342 mg/l
All values are in mg/l except pH

o Analysis results of samples collected from outlet of ETP (sugar unit) & lagoon
(sugar unit) indicates compliance w.r.t. stipulated discharge norms.

Compliance status. Complying

17.,18.,19. &
20.

Recommendation:

e The unit shal install air mixing system in Equalization Tank for proper
homogenization of effluent.

e The unit shall relocate the oil and skimmer belt at appropriate place to collect the
entire Oil & Grease content of the effluent.

e The unit shall ensure proper functioning of lime dosing system.

e Theunit shall operate Primary Clarifier properly to avoid anaerobic condition in the
tank.

Compliance submitted by project proponent: Complied

Factual statusobserved by CPCB team on recent visit:

e The unit has installed a perforated pipeline inside the equalization tank and
connected it with a blower (capacity 170 m¥hr) as an air mixing system.

e The unit has relocated the oil & grease skimmer equipment at the appropriate
location at ETP inlet and same was found operational.

o Lime dosing system (with proper mixing arrangement) has been installed at ETP
inlet after oil & grease tank and same was found operational.

o There was no anaerobic condition observed in the Primary clarifier as there was no
foul smell emanating from it which indicates that Primary clarifier was being
operated properly.

Compliance status. Complying

22.

Recommendation:

e The unit has not yet prepared a comprehensive irrigation management plan
validated by SPCB/ Agricultural Universities for utilizing the treated effluent in
irrigation as per notified treated irrigation protocol for sugar industries.

Compliance submitted by project proponent: Complied
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Factual status observed by CPCB team on recent visit:

o Unit has submitted irrigation management plan prepared by NSI, Kanpur dated 9-
10 April, 2024. The report stated that the unit has adequate land areafor utilization
of treated effluent generated @ 200 litres/ton of cane crushed.

Copy of irrigation management plan is attached at Annexure— 11

Compliance status. Complying

23. Recommendation:

o The unit shall maintain the proper record of ash disposal in low lying area.

Compliance submitted by project proponent: Complied

Factual status observed by CPCB team on recent visit:

¢ The unit has maintained proper record of ash disposal and provided logbooks of the
same. (Refer Annexure—12)

¢ Logbooks were collected by the inspection team regarding Ash generation and
disposal for duration from 01.02.2025 — 30.04.2024. The details are as follows:

Months Bagasse Ash Ash Disposal at Low land
Consumption | Generation RBNSarea(MT)
(MT) (MT)
Feb — 2025 53126.3 919.37 Asper dataprovided by the unit,
March — 2025 (upto 25" | 46265.7 804.93 it has disposed entire quantity of
Total 99392 1724.3 boiler ashinto itslow lying land
area.
Compliance status. Complying
24. Recommendation:

e The unit must ensure regular water sprinkling in and around the boiler and near
bagasse storage area of the unit to minimize the dust dispersion in the ambient
environment.

Compliance submitted by project proponent: Complied

Factual status observed by CPCB team on recent visit:

o Unit hasinstalled manual water sprinklers around bagasse storage area and manual
water sprinkling is carried out around the boiler area through tankers to ensure
regular water sprinkling to minimize the dust dispersion in the ambient
environment.

Compliance status. Complying

4. STATUS OF OTHER RECOMMENDATIONS MADE IN CPCB’s

INSPECTION REPORT DATED 22.07.2024

RECOMMENDATIONSMADE IN CPCB’s
INSPECTION REPORT DATED 22.07.2024

CURRENT STATUS

1. Unit shal instal flow meter with totalizer
at the new Borewel| (distillery unit) when
it becomes functiona and maintain
groundwater

logbook regarding
withdrawal on daily basis.

Status: Complied

Unit has installed flow meter with totalizer
at the new Borewell (distillery unit) and
maintained logbook regarding groundwater
withdrawal on daily basis.
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. Unit shall clear up al the ready bio-

compost stored in compost yard at the
earliest and submit photographic evidence
to CPCB & UKPCB.

Unit has cleared up al the ready bio-
compost stored in compost yard.

Status: Complied

. Theunit shall ensure proper functioning of

chemica dosing system in effluent
treatment plant of sugar unit.

The unit has ensured proper functioning of
chemica dosing system in effluent
treatment plant of sugar unit.

Status. Complied

. Unit shall submit the “Adequacy and

performance assessment report of ZLD
scheme for molasses based distillery”,
clearly mentioning about the details of 02
nos. of dryers.

Unit has provided the “Adequacy and
performance assessment report of ZLD
scheme for molasses based distillery”,
clearly mentioning about the details of 02
nos. of dryers.

Status: Complied

. Unit shall install flow meter with totalizer

a the inlet line of all three STPs and
maintain logbooks for quantity of sewage
fed into STPs and treated sewage used in
gardening.

Unit has installed flow meter with totalizer
at the inlet line of all three STPs and
maintained logbooks for quantity of sewage
fed into STPs and treated sewage used in
gardening.

Status. Complied

. Unit shall

implement the
recommendations made in ETP adequacy
report prepared by NSI, Kanpur w.r.t
installation of MGF & ACF prior to
starting its operation.

Unit hasimplemented the recommendations
made in ETP adequacy report prepared by
NSI, Kanpur w.r.t installation of MGF &
ACEF prior to starting its operation.

Status. Complied

. UKPCB shall carry out detailed assessment of groundwater quality including ground

water sampling & analysis in and around the unit to ascertain the groundwater
contamination, if any, and need for remediation. Depending on such study, detailed
remedial action plan be also prepared and executed by UKPCB in time bound manner.

Remark:

UKPCB has carried out assessment of groundwater quality including ground water
sampling & analysis in and around the unit through a private agency namely M/s Noida
Testing Laboratory during 16.08.2024 — 20.08.2024 (Refer Table 13, S. No. 14)

Status: Complied

8. State Revenue Department, Irrigation

Department and SPCB may assess the
possibility of laying of closed conduit pipe
line on Laksar drain. In case not feasible,
they may suggest alternative arrangement
to rule out any possibility of discharge of
partially treated/untreated effluent into
drain.

No information received from State
Revenue Department, [rrigation
Department and SPCB
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5. CONCLUSION

1. Distillery unit is operating on ZLD in compliance with the consent condition.

2. The sugar unit is complying with discharge norms stipulated under the consent issued by
UKPCB.

3. Thesugar unit isrecycling 75.75 % of treated effluent, 21.67 % is used for irrigation and
remaining (around 2.6 %) is disposed into laksar drain, which isin line with the consent
issued by UKPCB to the sugar unit (condition no. 6.B.a) which states that the treated
effluent shall be recycled to the maximum extent and remaining treated effluent after
tertiary level trestment shall be used for irrigation purpose/disposal.

4. UKPCB has carried out assessment of groundwater quality including ground water
sampling & analysis in and around the unit to ascertain the groundwater contamination,
through a private agency namely M/s Noida Testing Laboratory during 16.08.2024 —
20.08.2024. Anaysis results indicate that the groundwater samples collected from
different locations around the unit found within the permissible limit as per BIS IS
10500:2012, and do not indicate any contamination in groundwater in Laksar region
around the unit.

5. Out of 24 recommendations made in CPCB’s inspection report dated 22.07.2024; the unit
has complied with 23 recommendations, and w.r.t. recommendation no. 1 i.e. laying of the
closed conduit pipeline at Laksar drain, the unit has shown inability due to administrative

reasons.

6. RECOMMENDATIONS

Project proponent shall ensure continuous compliance with the conditions mentioned in the
Consolidated Consent & Authorization (CCA) issued by the UKPCB toits Sugar & Didtillery

unit.
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Photo 1 Lakéf drain downstream of unit Photo 2: Laksar drain Akhoda Kalan village

Photographs of Laksar drain

with concrete

| |

Photo 5: Digtillery Piezowell found sealed Photo 6 Dlstlllery borewell (new)

Photographs of Distillery unit

Photo 7: Flow meter on distillery l:;JreweII Photo 8 Lagoon/Settllng tank of capauty 1925
m3for bio-methanated spent wash
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Photo 9:

L agoonsfilled/levelled with ash and covered with brick lining

Photo 10: Bio-composting yard cleared Photo 11: Boundary wall created near bio-
compost yard

Photographs of Sugar unit

Photo 14: ETP equalization tank Photo 15: Qil & Greaseskimer
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Photo 16: Lime dosing system

Photo 18: Aeration tank
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Photo 17: Primary Clarifier
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Photo 19: Secondary clarifier '

Photo 20: New Filtration unitsin ETP (M GF
& ACF), and L agoon sugar qnlt
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Photo 22: Water spraylng system at bagasse

storageyard

Photo 21: SludgeDrying Beds-

Photo 23:  Sulphur Removal S/stem (SRS)
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Sewage Treatment Plants (STPs) installed in the industrial complex
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8. INSPECTION TEAM

MName of the officinls

Designation

Signature

Mirs. Flesna Satavan,

Scientist-E, Central Pollution
Control Board, Delhs

Ms. Anshul Kumari

Hesearch Associate-111, Central
Pollution Control Board, Delhi

Mr. Vipin Kumar

Research Assoclate-1T1, Cenrral
Pollution Control Board, Delhi

Mr. Ankit Shukla

Senior Research Fellow, Central
Pollution Control Board, Delhi

Date: 0%.05.2025

{ Dinabandha Gouda)
Scientist ‘F*
Central Pollution Contral Board
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Item Nos. 06 to 08 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 530/2023

Anuj Kumar Applicant
Versus

State of Uttarakhand
& Ors. Respondent(s)

With

Original Application No. 495/2023

Mohd Amjad & Ors. Applicant(s)
Versus

State of Uttar Pradesh & Ors. Respondent(s)

With

Original Application No. 369/2024

Monika (Sarpanch) Applicant
Versus

State of Uttarakhand & Ors. Respondent(s)

Date of hearing: 12.02.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Prakash Pandey, Adv. for Applicant in OA 530/2023 (Through VC)
Mr. Rahul Khurana, Mr. Hasil Jain, Ms. Farha Khan & Mr. Shaiem Hasan, Advs. for
Applicant in OA 495/2023
Ms. Sweksha Prakash, Adv. for Applicant in OA 369/2024 (Through VC)

Respondent: Mr. Manish Singhvi, Senior Advocate with Mr. Manish Jain, Mr.
Jugul Kishore Gupta & Mr. Vikash Kumar Verma, Advs.forR-7 & 8
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for UKPCB
(Through VC)
Mr. Bhupendra Pratap Singh, Mr. Nakul Nirwan & Mr. Anurag
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Kumar, Advs. for UPPCB

Mr. Vikrant Pachnanda, Adv. for MoEF & CC in OA 530/2023

Mr. Saurabh Balwani, Adv. for CPCB in OA 530/2023 (Through VC)
Ms. Suman Arora, Adv. for CPCB in OA 369/2024 (Through VC)

ORDER

1. In this Original Application, the applicant has alleged violation of
environmental norms by R-7 M/s Rai Bahadur Narayan Singh Sugar

Mills.

2. The CPCB in its report dated 22.07.2024 had made
recommendations on as many as 24 issues by noticing the compliance

status by the project proponent.

3. Respondent No. 7 & 8 have filed the reply dated 04.02.2025
disclosing that it has complied with all the 24 recommendations of the
CPCB. Hence, the CPCB is directed to verify the compliance status by the

Respondent no. 7 & 8.

4. On perusal of the reply dated 04.02.2025 filed by Respondent no. 7
& 8, we find that at serial no. 8 in the chart therein it is stated that no
effluents were discharged by the distillery. The unit has complied with
Zero Liquid Discharge (ZLD) norms as per CPCB but, in paragraph 9 of
the reply it is stated that fresh agreements have been executed with 98
farmers and the answering respondent is supplying treated water for
irrigation to nearby agricultural land (total 102.22 hectares). Hence,
Respondents No. 7 & 8 are required to explain if they are fully compliant
with ZLD norms, from where they are supplying the treated water to the
farmer and if the treated water is meeting the prescribed standard for
irrigation. Respondents No. 7 & 8 are also required to disclose if the
Sulphur Recovery System (SRS) has been installed and if yes, the efficacy

of its working.
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5. Learned Counsel for the applicant submits that the reply filed by
Respondents No. 7 & 8 has been uploaded only on 10.02.2025, and he
did not have the opportunity to examine the same and obtain
instructions in respect thereof. He is granted four weeks to file objection

to the reply of the Respondents No. 7 & 8.

0. The original applicant in OA No. 369/2024 has sent a
communication that he wants to withdraw the OA. Learned Counsel for
the applicant in 369/2024 submits that she does not have any such

instructions. She has prayed for time to obtain instruction in this regard.

7. List on 20.05.2025.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
February 12, 2025
O.A. No. 530/2023,
O.A. No. 495/2023
and O.A No. 369/2024..



37

Annexure-2
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o 4 2 HEAD OFFICE
— LTS Uttarakhand Pallution Contrel Board
T L
m E‘.\@ LIFE “Gavradevi Paryavaran Bhawan™
ks hllm.lyltfﬂf 460, 1T P
s PR o1 1 Park, Sahnstradhora Road, Debradun
Py Frmad ¢ fny 04 tam. Fligag Hn.00 35 2602092

Dater J108. 2024

L
Letter No.: UKPCBATOCon-R-05:2024f F 23
REGH, MOST

To,
A5 Ral Babadur Naryan Siogh Separ bills Licl.,
{Distillery Unil)
Laksar, Disit. Warfdwar
(Utinrukhiand)

Subject:  Consolihwied Consent to Cperate and Authorisation herelnafier refereed to as the
CCA {Consolidated Consent & Authurization) Renewnl onder Seetion- 15 of fhe
“Water' (I'revention & Contral of Pollution) Aet, 1974%0nd under Section- 21 of the
“Air (Prevention & Control of Follution) Act, 1981%and Aurhorfzation under * Rule -
S2)"al the “Ilazardons and Other Wastes (Management and Transhowsdary
Mlovement) Roles, 2006"0uiilied wnier “Envirgament  (Profectiony Acl, 1986"m
applicabile (ta he referred. herelnafter as Water Act, Ajr Act and FIW Piles
respestively).,

CAFIIN5158  Application No. 5845375 |
CCA (Memewnl)  Dute:- 01,03.2004

-

Consolidated Consent and A utharization (CCA);

CCa is herely pranted to AUS aj Bakadur Naravin Singh Ewgar Mills Lul, (Distillery Unin
located st Lakear, Disit, | aridhear {Uttarakhand) subject to the provisions o the Water {Prevention
and Control of Pollution) Act, 1974; the Air (Prevention amd Cantrel of Pollution) Axzt, 195]
and the Hazardons snd Gther Wastes {Mansgement and Transboun dary Movement) Fules,
2026 and the orders that may be miade ferther and subject 1o following terms and conditions:

I. This CCA I3 gramed for the period Up to JLO32028, under Section.25 of the “Water.

{Prevention & Costral of Pallution) Act, 1974, a5 amended.
2. This CCA i3 granted For ihe periad Up v 30002028, under Seclion-21 of the Ajr {Prevention
& Conirol of Follution) Acy, 1981, o3 amended,
J. This CCA is granted for the period of 30.03.2028, under the Hazardews 2nd Other Waste
{Management & transboundary Movement) Rules, 2014 13 amended,

< Prodeeiion Capacily:

Pecleed by the indusiry Permtitted by ltoand |
Baw Material/
S Haw Materiald Fq;-.;ﬂggn;-}l:
N : Fﬂ:;rﬂhfk ﬁrli'.'rhl'.‘ﬂ I’mlh'f' {I{LI}J ﬁ.i] J‘.l"ﬂ:u'} F-i"hhl.','lj l:l-l.ndu':.t {I{LD’

Callen ||.-.||.|||| -1 len vy Ethanol/ENAMS-60 KLD ':J']m'r}u' 1] [¢n-|;--||- Elhmh’EHm’RS-ﬁﬂ KLD

[ Mnlnﬂ.u:.'aa . " ﬁTﬂI:is-:s- &
372 MY Day l Llanal-60 KLD J12 M Dy Etanal-60 LD
5  P"roduction Mrocess Infrpsirucinre:
Deelaredd by (e unit T
Fno. MNumler of [ Capacity of | Type of Type of J i :l:;“gcln:iﬂhr
fermeniers fermenters | fermentation Distitkation
{h? feehnalasy sl
1. o7 400 p1* Feed Bateh flTﬂ-lﬂﬁ'l'.‘E based J A declared |_;|.-|r
coch Unii,
Clenn By i sl Heal| I —
= n N_:Imrn:rl ‘n:qﬁ 'l:lﬂnnl :&‘Ij ' Siyle
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Molnsges storape fifrasirnelures
Dechieed iy the unit

Mo, of toanlis Miw oo Hareaf prits*
02 Nos., MA BOOGD Q. & B5000 Gul. {02 Nos.>

Fermilied by SPCE — - i

*The unit shall not store molasses in Kacehal unlined pils.

& Water Conscryvation:

A. Fresh water Consumption
i. The unit shall obtain permission / NOC from State or Central Ground Waler Awharity for

. Groundwater abstzaction and shall comply with the conditions mentioned in the NOC.

W Budusiry shall install separate sealed, calibrated lileciro Magnetic Flow meters w ith flow
... Motalizer at all water abstraction sources, ulilization lines- process, domestic and boiler-,

fi. The [m:fl.l.*:ir_'l shall maintain duly signed logbook of fresh waler consumplion and utilizmion.
The specific water consumption shall not exceed volues mentioned below a3 per consented

product tvpe,

jw.

Coategory Epreifle Water Congumplion nuf b0 eXavel
[ Bebeavy / Culleavy B- 10K LJKL of product
LCane syrupd sugar cane juice £-$K LK L of produet

||'_'"'|

[Declared by 1he | Permitied by ROC | CGWA
Industry issued by COWA | conditions

01 Gl To be com plicd,
250 KLD 500 KLD

Mo. of bore wells
Daily quantity of waier 10 be
abstracted (K LD

B. EMuent gencration, treaiment and disposnl;
The quantity of maximum specific cfftuen geperation shall be o5 specified below:

i
Specili T atiund
r Calegory precalic spent wash penerdions;, poet o
cxeec

6-8KL/KL of produst

Bhoavy / C-Heavy
Cane syrup/ sugar cane juice I d-0k LKL of product

ji. The quantity of maximum daily efMuent generation & discharge should not be more than the

following:
|’5“.-»,le [Kind of EiMuvent Maximum daily Maximum Treatment Facility sl
EEREration daily discharge, Discharpe point
(KLD) -
ISKLD N Seplic Tank & Soak Fits. :
720 M/Day Zero Liquid Discharge {(£LD)

] Domesiic

] Indusirizl

{Spent wash)
iil. Arrangement should be made for coliection of water used in process and demestic effiuent

separately In closed waler supply system. Jtshould be ensured that domestic effleent should
not be discharged in the storm water drain.

fv. The domestic effluent should be treated in sewage treasment plent (STP) and it should be in
cenformity with the norms of treated e[Tloent as stipulsied in E.P. Rules, 1936 as amended,

v, The unil shall idemtify recipient drains/ rivelets and thele ws & &fs locaiions in consuhation
with SPCB for menthly monitoring by industry te ensure ZLD frum distilleries within 30 days.

The monitering report shall be submitted 10 CPCH on manihly basis.
2 Mo, Nume of reelpient Larilnide r Longitude fnme of the
ilrndidrivalers . recipient river
I, w's of Laksar drain KA1 S0 N | 7B 40"'E Banganga
'_31 dfs of Laksor drain 20°44 36"N | 78" 53"E Banganoa
Clenn Em-mr.ngi ;:::r;{m”h Eiyle
Fogeial?

i
¥ i
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vi, The industry shall maintain Zero Liguid Discharge (ZLD). ZLD refe
IHI":IIHH:E sy E}IH':;“I which will enable industrial elfluent (all streams) for alisoluge li
4] u ’
B Jeiite A Jo WWNEUAL Hrderssns gl canverting solule {dissolved orpan; Uit
r:{':mpnllr:;ls f 5:1|t5'] inlo f:!:e.‘ltlul: in solid form by gk isthia & Jai»- e and m-ﬂ:‘g:lm;:
e npm—a[:n:ll-"d.rylllp_:,.l ZLD will be recognized pnd cerlified based on 4 L1:“ 1 83 concent rution/
Is, walcr consumption versus waste waier T Tl parameters. that

: reuscd
solids reeoversd (peseent total ol { oy :J sﬁiﬂ??ﬂ gjgr?m:r} andg correspondingly

5 W installation of

C, EMuent Manapement Infrastructuypes

| Hioligester
S.nn, Moy of Pesi
: signeid Shudge generation Methiod of i
: digesters Capacity (md) fram digesior utiJi:r.nl.in':: ;;Zﬁﬁ
" 03 10000 x 02 nos. - Spray D
7300 % 01 nos, e

| Mulli Effect Evaporator [MEE)

S.No. | Mes. :
J .T'-TEIET Design Lapacity IIL}'IHJ ol Blass Mow meter installed af
j {m3) fechnolony of inlel and outlet of MEE
1 0w 'I‘-I'i FE {Eﬂl;{'s}
y 2 Mas, 028 Sa, Meter NulG-E et : e
Evaporati
Condensate Polishing Unit (CPU): —

“*For treatment of MEE condensate an

other low=streneth effuent )
5., i Ty = .
No. | }:;T.g“' Iy pe of | Sources ol eMMient Ousility of | Quantity of
apacity (m3}) | wechnology of coming into CPU | treated efffuent | CPU slodae
Cru with Cuantity from CPU and | & inr.s
ils ulilization disposal
l. 1050 USAB Condensate of 485 KLD m;riltuj:lrg: e
MEE Reused in Drrying [ed,
cooling and To be used
0CCs5es,
Heverse OQumingis (100) system . : =
% Mo, | Dosien Mo, of stages | Quamtity of RO | Quantiny i
e i ! ¥ ol RO reject ;
Capachy (m3) permeate (ml) & | disposa) mt-v:hn:risuin RS
Mirpose of
ulilizntion

i.  All process and non-process elfluents such as Spent lees, Process conden
CT Blowdown, Soflener/DM plant backwash, Pump gland cooling wate
traweh CPU and recyeled back in the process,

sates, Doiler RO reject,
r ete. should be teeated

. The unit shall install mass Mowmeters will totalizers ot folet end owler of Mulil Effect

Evapareior (MEE) (concentrate) and shall conncct the same with CPCB and Uttarakhand
Pollutien Control Roard's servers,

i,  The unit shall install electromepnetic Mowmeters with tewlizer st CPU inlet & owllen nod at water
recirculation points like make up waler for cooling towers & in process. The unit shall have
sepurmie canergy meler for ETRACPL and maiocidin the duly sirned loobook of the sxne,

The unit shall maintain duly signed logbooks of spemt wash generntion, MEE fed, MEE
condenspie, MEE concentrate, CPU inbel & oullet, cooling tower maks up water and treated
eflluent revsed in process.

iv.

¥. The unit shall enswre proper morkingfand eolour eading of gl the plpelines earrying indusirial
efMuent sccordingly.

Clenn Esiviroament dd lealihy Lire Siyle
rrap qalze & v e I{.'i‘
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7. Air pollntion mitigation:

D
i.

iv.

i, Maximum storage of Bio-met

1778

istilleries opting for Spray Dryer;
i Mrinim{:l;ml Eﬁrid %% in feed for dryer shall be 40-45%, ;
hannted spent wash wlilfzed in dryer shall sirictly be restrdcied to

seven dayvs (D7) equivalent of concentrated Blo-methanated spent wash pencrated.  Excess

siompe facilities beyond this shall be levelled and dismantied,
Unit shall dispose the spent wash through Blo-methanation followed by MEE and concezntrmed

spent wash will be dricd through Spray Dryers- 02 Nos, and the powder will be used a5 Potnsh

Ricl imanure (45 77D each Dryerk "
The unit shall eallect powder produced from dryer in commen silo and should L disposed of as

fertilizer.

. Domestic sewage . 1
L ge treatment plant/ seak pil 5O tiat 1

ik
iil.

L.

il

wvi.

vil,

40

vili.

8, Nuise Pollution Mitigation:

The domesiic efTiwent should be treated separately in sewn
should be in conformity with the following norms,

Trade eMuent and domestic sewnge sholl be treated separately and
compliance w.rt. notified norms separately. However, Single ouwtlel can be p

mixing for muside disposal. : ;
Indusiry shall install the Now metet at ST inlet and cutlet and maintain the daily ]nghnn:::!-:: .
Indusiry shall explore the possibility fo recyele the treated used water shall be wtil ised in
pardening, irrigation, industrial wtility and toilet flushing to minmmise the fresh waler

consumplion up to 20 ¥ per year.

also to be monitosred for
rovidezdd nfler

The imdustry shall use following fuel and install air pollmion centrol devices (APCD) of acleguare

copacity 1o comply with the following;
g, " Stack Air Pollution Control Stack Em ission
Neo Fquipment Fuel used helght Deviee (APCD) standarils
: : __{m)
| Spray Dryer | DBagasse-168
(s A FL) - L 40 |individual Wet Scrubber | PM-150 mg/N M
" Spr;j v Dryer I.imggrs-liﬂ{}
(43 TPD) M fday
The industry shall operate in a manner g0, 1hat all emissions be emitted through desipnated

chimney/stack only, Porthole, platform ond staies shall be provided as per prescribed guidelines

for stack emission monitoring, : o
The APCS will be maintained and operated in such a manner that emissions always conform to

the standard Jaid down under the E.P Act 1986 a5 amended, The ash generated from the Boiler

shall be disposed of properly in such a manner that not affect the environment adversely.
The unit shall install Online Stack Emission Monitoring System (OEMS) for PM and ensure
with ils connectivity (24x7) 1o CPCD server and Utiarakhand Pollulion Control Board's

dashboard. . = i .
The unit shall submit manual stack emission monitoring repont and ambient air quality report on

quarierly basis during apération of the plant. . .
Water shall be sprinkled on the roads and premises for suppression of road dust. 1
The lid woste namely boiler ash shall be disposed of properly and ensure that there is no
fugitive emission from their imnspartation, slorage and J1undlin;.

The industry shall provide ports in the chimney/fstack and facilities such as ladder, plaiform
ete. as per requirement for monltoring the air emissions and the same shall be open for
inspection and use al all time) by the Board's stall, the chimney/stack aitached to various
sources of emission shall be desipnated by number such as 3-1, 3.2 ete. and these shall be

painted/ displayed to facilitate identification.

should be controlled by providing an acoustic
clandards for night end day time as
1) which are a5 follows: -

Nopise from the D.G, Se1 omd other source(s)
enclosure a5 Is required for meeling the amblent noise
prescribed for respective erensfzones (Industrial and Commereiz

Clean Envirenment pnid Ilrllll:{aﬁé.irt Style

oy gaie ¥ T
Page 4 of 7
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9.

Standnris for Noise level in db.{A) Liq
Indusirial Area Commercial Area
Dy Night Day Night
75 70 {13 55

Day fime: rom 6.00 a.m. v 10.00 p.am., Night time: from 10.00 p.e to 6,00 a.m,

The industry shall take adequate mensures 1o control of nolse from its own souree 2o as o
comply with the standards as may be applicable,

., The industry shall provide acoustics enclosure on DG sets as per Environment (Protection} Rules,

1936.

Conditions under Iazardous and Other Wastes (Management and Transboundary

BMovement) Rules, 20016: =
Hazardous Waste Managemeni:

i. Number of authorization and dare of 1zsue: As above.

ii. Reference of application (Mo. and date) @ As above.

iii. The Factory Manager of M/S Rai Bahadur Narayan Slngh Svzar Mills Lid. s hereby
granted an authorization R pencration, colleclion, receplion, slomge, IFINSpOTL, FCUSC,
recycling, recovery, pre-processing, co-processing, utilization, treatment, disposal or any
other use of hazardous or other wastes or both on the premises situated at Laksar,

District Haridwar (Uttarakhand).

Details of Aunthorization
Sl Calegury afl Auvthorised mode of Quantity
No. Hazardous Wastea s per | disposal or recycling | (lonfannom)
t h e Schedules I, ITand [ of or utilisation er ¢o-
teese rules processing, ele.
—MA-
iv. The authorization shall be valid fora period of ... NA. ...

v. The authorization is subject to the [ollowing geneml and  specific  conditions
(Please specify any conditions that need fo be imposed over and above general conditions, if

any:

A. Ceneral conditions ol anthourization:

Z

- 8

The authorized person shall comply with the provisions of the Environment (Protection) Act,

1986, ond the rules made there under, :
The authorization or s renewal shall be produeed for inspection ul the request of an officer

suthorized by the State Pollution Contrel Beard,
The person avthorized shall not rend, fend, sell, ransfer or otherwise transport the hazardous and

other wastes cxcept whal is permitied through this asthorization,

Any unauthorized ehange in persoaned, :quip_:mnl or working :,-un-:]'n]u_m a5 mentionsd in the
application by the person authorized shall constitute a breach of his authorization, ) |

The person authurized shall implement Emergency Response Procedure (ERPY Tor which this
authorization is being pranted considering all site-specifie possible scenarios such as spillages,
lehapes, fire ele, and their possible impacts and also carry oul mock dlrill in this regard a1 regular
interval of time; .

The person autharized shall comply with the provisions eutlined in the Centel Pallution Contrel

Boord guidelines on “Implementing Liabilitics for Environmental Damages due 1@ Handling and

Disposal of Hazardous Waste nnd Penaley™

Bt is the duly of the authorized person to take prior permission of the State Pollution Control Board

to close down the facility, :

The imporied hazardous and other wastes shall be fully insured for transit as well a¢ for any

accidental cecurrence and its clean-up operation, )

Maan Foviensisienl and Tlealiliv 1.0 Siela
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9. The record of consumption ond fme of the imporied hazardous and other wastes shopil be o

maintained. ) ; .
10, The hazardous and other wasie which gets penerated during recycling of Feuse or FREOVEFY ©fF pre. b.

processing or wilization of imporied hazandous of pihier wastes shall be treated and disposect ofng- - . o

per specific condit ions of authorization.

11, The imporier OF eXpoters shall bear the cost
12, Anapplication far the renewnl of on auihori

of import of export and mitigation of damages if” any,
ratbon shall be made as laid down under these Bules.

13, Any other canditions for compliance as per the Guidelines issucd by the Ministry of EnvErorment,
Forest and Climsate Change or Central Pollution Contral Board from fime 10 time.

14, Annual retum shall be fled by June 40th for the period ensuring 315l March of the year.

1S, The occupier shall strictly comply with condition of prior environmental clearance accorcled hy
\IoEE & CC vide letter File no. 1A-1-11001 1/618/2010-1A 11(1) dated 27-08-2021 and shall submiy
regular compliance of the same.

16. The occupier shall submit water Dalance & material Dalance within one menth of s1an of
operstion and same shall be cammunieated in each season to the Board’s oflices.

17. The oceupicr shall strictly comply with provisions of Watcr Act, Air Act, E(F) Act & Ruoes mad
thereunder and direclions issued from time 1o time,

General Comditions

1.  Environmental managemend sysiem: .
L. Industry shall setup the eavironmental management cell including unit hend, purc s clstare
v ron mental

mAnager, process operntion head, ETF in charge [0 effectively manitoring of ¢ ‘

complinnee s .
ii. Iidustry shall setup the environmental laboratory for testing of minimum wasiewater quality

porameters like pH, TS5, BOD, COon, MLSS and DO 10 effectively monitoring of ETP

control parameters and ETF discharge noms.
The applicant shall getl analyses the samples of cifuentemissionhozardous wastes 2l lcast gnce
in a three moath from the laberatory recognized by the MoEF&CC and shall report 1o the SPCH.
3,  The applicant shall however, not without the prior consent of the Board bring into use any pew of

aliered eutlet for the discharge of effluent or gases emission or sewage wasle from the unil.
4. Treated waste water and domestic wasie walers shall be disposed jointly at one disposal point. The

applicant shall provide discharge measurement cquipment at final disposal point.

5 The applicant shall strictly comply with cenditions of this CCA and.submit compliance report of
stipulated conditions with 30 days of reccipt of this CCA. If, at any point of time, it is fowsd that
the industry is not complying wilh stipulated conditions or any further directionfinstruction issucd
by the Ioard, legal oction shall be initinted agninst the applicant.

6. The applicant shall maintain gaod housekeeping. All valves/pipes/sewer/dring eic. must be leak-
prool,

7. The industry shall provide uninterrupted entry to this STP*S/ETP's inlet and owlel poins, Alr
Pallution Contrel equipment and stack for smooth sampling/monitering of efficiency of pollution
control measures, )

& The industry shall provide “Inspection Beok" ol the time of inspection 10 the Board’s officials.
Whenever due to any accident or other unforesesn act or event, such emission occurs of is
apprehended 1o 0CeUr in excess of standards lald down, such information shall be reponed 1o the
Board's offices and all other concerned offices, In case of failure of pollution control equipment,
the production process connecicd 1o it shall be stopped with imimedizne elfect

0. .!" cese of any damage 10 the agriculture productivity, human habitation e1e, by the operation of
!ndu.l;l:r}f,l it shall be impermive o stop production in the indusiry with immediate effect and such
mi‘wmﬂlrﬂn shall be reporied to Board's offices, The industry shall be liable 1o pay compensation
nlso in sw.fh cirses ns decided by the Competent Authority.

10. lTI:r:- g;;jpﬂmn} shn.ll up;:—!;r belfore 1I1=. 60 days of expiry of CCA or any change in production
ypesiproduciion L:lp_m:||;,r.f||mfmj_‘n:1ur:flg processfcapacity enhancement ele, or any change in
eMuem discharpe point or emission poinl,

11. ;,r;h[:':ﬁ ii::::l ;ﬂ;:r;::;!;ﬁ ;.ghl 10 revoke/sl modily any stipulated conditions issued along with

b}
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12.
13,

14,
15,

16.

17.

18,

19.

20,

Copy to:

43

‘An}'- unautherized change in pe

If clasure order is issued by CPCB or SPCD against the unit then

TSI Y 4 3 M=

i L1 s —— e = e

rsonnel, equipment as working condition as mentioned in 1he
Yication by the person suthorized shall l:crnsﬁts.l_te a br:ﬂvgh Ff his authorization.
E‘J:I:-Ii,f: mlelﬂé"m; D[“!:: quthorized person to take prior permissicn of the Doard 1o close down the

r’;ﬁ: ::;]mrizui‘mn i< valid for temporary storage of H azardous Waste within premises only.

It is duny of the authorized person to take prior permission of this Board to close and clean up the
“eility for treatment, slorage and disposal of hezardous wasle, _ |
f:?u;L shall submit the latest copy of Audit Dalance sheel/C.A. Certificate (Fixed Assets +

Current Assels-Current Lighilities) so that the Censent fee payable by the industry may b

verified. e , .
G:nerm:d hazardous waste shall be gtored temporarily n the factory premiscs and disposed -of

i ining izati the Board
through authorized TSDF after obtaining the authorization from If
Unit shall develop green belt as per the protocol of Central Pollution Control Bm::é 40000010
In case of non-compliance of CCA condition(s) Dank tliuammee No.0060810]
submitted by the unit will be fi orfeited without furlber :111' ormation. . ,
The tndustry shall comply with the prm-isims af Environment [I-'rultcftmrr} hmE:Idrr:en_t, Fili:.f
3014 notified by MoEF&CC by Motification no 49 Dt, 25.01.201 8, Environment (Protection) A<

1086, Water (Prevention and Contral of Pollution) Act, 1574 as amended, Air {Fm"’f““‘:";:ll ”r":f
Conirol of Pollution) Act, 1981 a5 amended, Plastic Waste Management Rule 2016, E-Wasie

{Managemnent and Transboundary Movement) Rules 2006 ( whichever is applica I:.-f::’,'l._
CCA will remain suspended

during the closure period. After ensuring the compliance snd afier revogation of the closure order,
the CCA will automatically be cffective from the date of issuance of the closure
revocation/modification  order  with  additional  conditions mentioned  in the  clesure

revacation/modification order. .

-

Dir. Parag Madhokar Dhakate
Member Seeretary

Regional Offeer, Uttarakhand Pellutivn Conirol Board, Reglopal OdTice, Roorkce

(1laridwar) for information and compliance. /

Member Secretary

5
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GOVERNMENT OF INDIA

MIMISTRY OF JAL SHAKTI

DEFARTMENT OF WATER REZEOURDES

RIVER DEVELDPMENT & GAMGH REJUVENATICN

CENTRAL GROUND WATER AUTHORITY

MO OBIECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION
PROJECT NAME M/S RAI BAHADUR NARAIN SINGH SUGAR MILLS LTD. (DISTILLERY DIVISION)
PROJECT ADDRESS LAKSAR PIN CODE 247663
STATE UTTARAKHAND DISTRICT HARIDWAR TOWN/BLOCK LAKSAR
COMMUNICATION ADDRESS Laksar,Haridwar

ADDRESS OF CGWE REGIONAL OFFICE 419-A, Kanwali Road, Baluwala ; Near Urja Bhawan,
Dehradun - 248006, Uttarakhand

1. NOCND. NOGC/IND/UK/2024/1388/R-1/1 > DATE OF ISSUANCE 21/03/2025
3. APPLICATION NO. IND/UK/2024/1388/R1 4. APPLICATION TYPE Industry
5, PROJECT STATUS Existing Project 6. WOC TYPE Renew
7. VALID FROM 26/71/2024 B VaLIDUPTO 25M1/2027
10 AREA TYPE CATEGORY Safe |GWHEE
6. WATER QUALITY TYPE Fresh Water g L =

Ground Water Abstraction Permitted

GW Abstraction Dewatering

m?/day m>fyear m-{day 'm *fyear m*/year

400.00 146000.00 0.00 0.00 400.00 146000.00

12. Details of Ground Water Abstraction /Dewatering Structures

EXISTING 1 FROPOSED 0O TOTAL 1
bw DCE BwW ™ |Pu DW DCB 8B8W TW Pu DW DCB BW TW Pu
0 0 1 0 1] 0 0 0 0 0 0 ) 1 0 0

*0w-Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well: Fu Pumps;

Validity of this NOC shall be subject to mandatory compliance of the following conditions:

Phase | {within 30 days)

I. Installation of tamper proof digital water flow meter with telemetry on all the abstraction
structura(s) is mandatory for all users seeking Mo Objection Certificate, Intimation regarding their
installation shall be updated in Self-Compliance Module (Phase-l) of BhuNear APP portal within 30
days of grant of No Objection Certificate,

Phase |l (after 11 months)

1. Proponents shall mandatorily get water flow meter calibrated from an authonized agency once in a
YEar.

2. Construction of purpose-built obsarvation wells (piezometers) tor ground water level monitoring is
mandatory as per Section 14 of Guidelines. Water level data shall be made available to CGW& through
web portal. Detailed guidelines tor construction of piezometers are given in Annexure-11 of the notified
guidelines.
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3. Proponents shall monitor quality of ground water from all the ahstraction structura(s) once ina
yvaar, Water samples from bore wells/ tube wells [ dug wells shall be collected during AprilMay every
year and analyzed in NABL accredited or Govt. approved laboratories for basic parameters (cations
and anions), heavy metals, pesticides/ organic compounds ete, Water guality data shall be made
available to CGWA through the web portal.

Phase Il {Biennial)

1. Industries shall undertake Biennial water audit through certified water auditors and submit audit
reports within three months of completion of the same to CGWA. All such industries shall be required
to reduce their ground water use by at least 20% over the next three years through appropriate
means.

# All the above-mentioned mandatory compliance conditions are to be filed online in BHUMEER APP
thttps:/fcgwa-bhuneer.mowr.gowvin) timely.
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General Conditions:

1. Application for renewal can be submitted online fram 20 days before the expiry of NOC. Ground
water withdrawal, if any, after expiry of NOC shall be illegal & liable for legal action as per provisions
of Environment (Protection) Act. 1986 and amendment thereto, if any.

2. This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders
related to construction of tube well/ground water abstraction structure / recharge or conservation
structure/discharge of effluents or any such matter as applicable.

3. This NQC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in
cases related to ground water or any other related matters,

4. Mo additional ground water abstraction and/or de-watering structures shall be constructed for this
purpose without prior approval of the Central Ground Water Authority (CGWA).

5. The proponent shall seek prior permission from CGWA for any increase in guantum of groundwater
abstraction as permitted in NOC.

6. Proponents shall install roof top rain water harvesting in the premise as per the existing building
bye laws.

7. Proponents, who have installed/constructed rain water harvesting and artificial recharge structures
shall continue to regularly maintain the water conservation structures.

8. The project proponent shall take all neceszary measures to prevent contamination of ground water
in the premises failing which the firm shall be rezponsible for any consequences arising theraupon.
9. Industries which are likely to cause ground water pollution, e.g. Tanning, Slaughter Houses, Dye,
Chemical! Petrochemical, Coal washeries, pharmaceutical. other hazardous units etc. (as per CPCB
list), no recharge measures shall be taken up by such firms inside the plant premises. The runoff
genarated from the rooftop shall be stored and put to beneficial use by the firm. The firm need to
undertake necaszary well head protection measures to ensure prevention of ground water pollution
as per Annexure lll of the notified guidelines

10. Wherever feasible, requireameant of water for greenbelt (horticulture) shall be meat from recycled /
treated waste water.

1. Wherever the NOC is for abstraction of saline water and the existing wells (s] is /are yielding fresh
water, the same shall be sealed and new tubewell(s) tapping saline water zone shall be constructed
within 3 manths of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if
any.

12. Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the
caoncarned Regional Director, Central Ground Water Board.

13. Thiz NOC does not absolve the proponents of their obligation / requirement to obtain other
statutory and administrative clearances from appropriate authorities.

14, This NOC does not imply that other statutory / administrative clearances shall be granted to the
project by the concerned authorities. Such authorities would consider the project on merits and take
decisions independently of the NOC.,

15, In case of change of ownership, new owner of the industry will have to apply for incorporation of
necessary changes in the No Objection Certificate with documentary proof within 6 months of taking
over possassion of the pramises.

16. In case of new infrastructure projects having ground water abstraction of more than 20 m3/day,
the firm/entity shall ensure implementation of dual water supply system in the projects.

17. In case of infrastructure projects, paved/parking area must be covered with
interlocking/perforated tiles or other suitable measures to ensure groundwater infiltration/harvesting.
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18. In case of coal and other base metal mining projects, the project proponent shall use the advance
dewatering technology (by construction of series of dewatering abstraction structures) to avoid
contamination of surface water,

19. In the self-compliance report, the PP shall submit details of Drilling Agency/ Agencies, which has/
have constructed BWiz)! TWis) along with undertaking to the effect that all necessary measures have
been taken as per directions of Hon'ble Supreme Court provided in Annexure-YVil of guidelines dated
24.09.2020 in respect of abandoned/ failed BW(s)/ TWi{s)/Piezometer{s), if any. The PF is advised to
engage registered drilling agency/agencies. In the event of any mishap/ unfortunate incident due to
negligence in taking measures for prevention of accident due to falling in Bore Well, both PP and
cancernad drilling agency shall jointly be held responsible and penal action as per extant Governmeant
rules shall be taken,

20. Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC
and legal action against the proponent. In case of violation of any NOC conditions, the applicant
shall be liable to pay the penalties as per Section 16 of Guidelines
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" (Consolidated Consgent & Authorization) Renewal under Section-

Annexure-4

1786

- - HEAD OFFICE

L i - Uttaralkhand Pollution Control Board
e ] o
M 1?5/ ’I"I IIZFE “Gauradevi Paryavaran Bhawan”
7 [ - d {E:'-E:;lj';:l:lr:m"l‘ll 461, IT Park, Sahastradhiara Rond, Dehradun
LiCFCE E-sanil : meulipeliiyabon.com, Flinne No.-0135-2607093 -
Letter No.: UKPCB/HO/Con-R-4(Vol.-11)2024/ 521 Date: 7./.08,2024
Repd. Post
Tﬂi .:""f

R.B.N.5. Sugar Mills Ltd.,
Laksar, District Haridwar (Uttarakhand)

hercinafter referred to as the CCA
25 of the "Waler
(Prevention & Control of Pollution) Act., 1974"and umiler Section- 21 of the “Air
(Prevention & Control of Pollution) Act, 1981™and Authorization under “Rule -6(2)"of the
“Hazardous and Other Wastes (Management and Transboundary Movement) Rules,
2016 notified under “Environment (Protection) Act, 19867as applicable {to be referred
hereinafter as Water Act, Air Act and HW Rules respectively).

Consolidated Consent to Operate and Authorization

Application 10-5446498
Date: 29.02.2024

CAF 1 = 13060
CCA (Renewal)
CCA is hereby granted to M/s. R.B.N.S. Sugar Mills Ld., located at Vill.- Laksar (Lattitude

26044°47.82"N Longitudes 78° 01 '45.51"E) subject to the provisions of the Water Act, Air Act
and Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 and

the orders that may be made further and subject to following terms and conditions: -

1. This CCA is granted for the period up to 31.03.202Y from the date of issuance of this
letier, under Section-25 of the "Water (Prevention & Control of Pollution) Act, 1974,

2. This CCA is granted for the period up to 31.03.2029 from the date of issuance of this
letter, under Section-21 of the "Air (Prevention & Control of Pollution) Act, 1981,

3, This CCA is granted for the period up to 31.03.2029 from the date of issuance of this
letter under Hazardous and Other Wastes (Management and Transboundary Movement)

Rules, 2016" potified under "Environment (Protection) Act, 1986,

4. Production capacity:
5. Type of Production Capacity Cane Permitted by the
No. Sugar & Co-generation crushing Board
Industry capacity capacity
(in TCD
I |Sugar with | Sugar:1000 MT/Day 10000 TCD  [Sugar:1000 MT/Day
co-generation Co-gen: 30 MW Co-gen: 30 MW

5. DBy- Product if any with capacity: "
: License Product Install Product
Name of By Product | Unit Name Cupaicity Capacity
C-Heavy Molasses MT/ Day 450 MT/day 450 MTiday
- Heavy Molasses MT/Day 578 MT/day 578 MTiday
Bagasse MT/ Day 2850 MT/day 2850 MT/day
Press Mud MTY Day 559 MT/day 559 MT/day
Clean Environment and Heallly Life Style
v Al W R e 9
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6. Water conservation: 1 787

“w  A. Fresh water consumption:
a. Categorization of existing groundwater arca: Safe.
. Status of NOC from CGWA/SGWE: Applied,

b
c. Validity of NOC: ...........
d. Details of Artificial recharge system/main water harvesting unit installed with

capacity-NA
Details of piezometer installed i.¢., numbers with coordinates-1Nos, (29.4444.5°N &

i
78.0156.1"E).
£ Industry shall install sealed and calibrated flow meters at fresh water ahstraction and
consumption points (process & domestic) and maintain the loghooks for same.
g Maximum allowable fresh water consumption based on applicable specified
process category
h. & N.] Sources | Nos. with daily | Applied | Max. Permitted | Status of
of fresh | abstraction guantity | abstraction flow meter
__| water capacily (KLD) | quantity (KLD) | installed
1. | Borewell | BW |394KLD | - 504 M/Day Yes
8 | Type of Sugar Industry Fresh Water Consumption
No. Industrial (L/T of Cane Crushed)

230 Litre /Tonnes of Cane crushed.
<100 Litre /Tonnes of Cane crushed. i

Standalone sugar

.
9 2. | Sugar with co-generation
3. | Refinery <80 Litre /Tonnes of Cane crushed.
4. | Refinery with co-generation <100 Litre /Tonnes of Cane crushed. |

B. Effluent generation, treatment and disposal: -

S.No. | Kind of | Maximum daily | Treatment  Facility and |
EfMuent discharge, KLI Discharge point
I Domestic 30 KLD STP (15 KLD, 15 KLD & 15

KLD jointly for sugar &
Distillery unit}

2 Industrial 1050 KLD ETP
a. The specific quantity of maximum daily effluent discharge should not be
more than the following:
[ 5. Maximum  daily  treated
No. . f Suear Industr effluent discharge limit*
i Typeal Su il (LT of cane crushed) =
L. Standalone sugar s
2. Sugar with co-gencration 192L/T of cane crushed
L Refinery iy
4 Refinery with co-generation i
shall be equal to multiplication af tofal production as

* Maximum daily discharge
per Para 4 and specific efftuent discharge as per Pava 5 (B-a). The treated
efffuent shall be vecyeled to the maximum extent and remaining treated efffuent
after teriiary level treatment shall be wved for irrigation purpose/disposed

b, Industry shall install the Effluent treatment plant consisting of primarily (screen,

grit chamber and equalization tank with air blower, neutralization tank, primary

clarifier), secondary biological treatment {anaerobic filter tank**), acration tank and
secondary clarifier) and tertiary treatment (MGF/ACFE ete.) units with adequate

capacily.

Clean Environment and Healthy Life Style
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B Name of

**ln casc o SCparals 3ulplmqul "88‘““1 insLalled,
The industry shall install’ flow meters at ETP inlet, outlet and recycling point and

maintain the daily logbaok for the same.

Industry shall install the OCEMS of parameters pH, BOD, COD, TSS and flow at
outlet and connected to CRCB/SPCH servers.

Effluent generated in all the processing houses viz. mill & boiling house, steam
generation house, Process Cooling Tower (PCT) blow down/ spray pond e
overflow, DM/RO reject/! gland leakages from boiler feed pump, effluent generated
from dewatering of sludge and washing of foor and other equipment ete. should be
treated in ETI® befure its disposal® so that it should be according to the norms

prescribed as under,

Parameter Standard

pH 5.5=8.5

Biological Oxygen Demand (BOD) (mg/l) | 30

Chemnical Oxygen Demand (COD) (mg/1) 250

Total Suspended Solids (TSS) (mg/1) 30

Total Dissolved Splids (TDS) (mg/]) 2100

.| Oil & Grease (O&G) (mg/T) 10

In case of sioppage of functioning of ETP, production has to be stopped
fmmediately and this Board has to be intimated by fax/phonelemail with a report in

this regard to be dispatched immediately. .
During no demand period for irrigation, the freated effluent to be stored in a seepage

proof lined pond (Lagoon) having 15 days holding capacity only. The l_r:aled
effluent being pumped for irrigation purpose from lagoon shall comply with the
effluent discharge norms prescribed for irigation vide Gazette dated 14.01.2016
under Schedule [ of E(PRules,|986. The industry shall install sealed
electromagnetic flow meter at outlet point of lagoon and shall maintain record of
running hours and treated eftluent used for irrigation purpose. X
Effluent Treatment Plant to be stabilised one month prior to the start of the crushing
season andeontinue to operate one month after the crushing season.

Proper colour coding of pipe lines and water channels (o be implemented for the
recycled process water, fresh water and effluent carrying lines. o
The industry shall identify recipicnt drainsfrivalets and their us & d's location in
consultationwith Uttarakhand Pollution Control Board and shall carry out monthly
monitaring of identified recipient drains at w's & dfs location through lab recognized
under Environment (P) Act, 1986 and shall subimit the analysis report on monthly
hasis b CPCB and Uttarakhand Pollution Control Board.

Quality of | Name of the

Latitude Longitude effluent of | recipient
drain river

|z w
BITE

SR E

S.No, | recipiont
drainfriviilets

D0"A 44N | TR01°58.0"E| To be assessed) Banganga

i

. | Laksar
Studge handling system:

[

I Sludge handling sﬁm Quantity of | Sludge Studge disposal

b . Disposal fi
040 MT | 6RO M I or
I Sludge Bed e

. Domestic sewage
i The domestic effluent should

be disposed separately in STI.

Clenn Environment and H"'""Im""“ Style
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A i
1. Industry shall install the flow TP infet and owtlet and maintain the daily

logbook.
iii. Industry shall explore the possibility to recycle the treated used water shall be utilized in

gardening, irrigation, industrial wtility and toilet flushing to minimize the fresh water
consumption up to 20 % per year.

_Clunnf.r Technology and wasie minimization options:
i. Directions issued by Uttarakhand Pollution Control Board to all sugar mills to implement

the “Charter for Effluent Treatment by Sugar Factories Situated in River Ganga
Basin™ conditions, which was formulated by CPCB to enforce appropriate technologies for
effluent treatment in sugar factories and to comply with the prescribed envirenmental norms,
accomplish desired level of environmental protection and achieve prescribed norms of

discharge.

ii. According to Charter, the industry shall implement a “Model condensate conservation cum

v,

vi,
wils
v il

in.

Hot & cold Water Management System” focusing on maximum recycling of water.
Necessary system comprising eooling towers and underground reservoirs efc. shall be
implemented separately for cold re- circulating water and surplus condensate, Unit shall
install electromagnetic Mow meters at following points:

L5 Ny, Flow meter installation points at Hot &Cold-water recycling sysiem
L. Hot water UGR.
P Cold water UGE and cooling towers

ot water- Location of flow meter & its Installation

=

Imbibkition water atl mills o

Filter cake wash water at rotary vacunm filter

Sugar melting, pan boiling, molasses conditioning

Wet Scrubber make-up

5, Boiler make-up in case of low pressure boiler
old water- Location of flow meter & its Instullation.

Power turbine cooling

Mills, fibrizer bearing, pumps cooling

Wet scrubber make-up

Cooling tower of co-generation make-up

S0y gas cooling

B and C massecuite cooling

Final molasses cooling

| b | el | |

)

| mle ol allrel=

Recireulation of water emplayed in 502 gas coalers shall be ensured with proper cooling

through cooling towers in case of plantation white sugar.
The industry shall ensure the construction of small pits with smooth cleaned inner surface

preferably with ceramic tiles near to boiler feed pumps, condensate pumps. Injection pumps
spray pumps and RVF vacnum pumps to collect gland cooling water in their respective pits

withoul any contamination.
The industry shall implement
cleaning using water.
The industry shall provic
prevent Moating bagasse partic
Re-circulation of caoling waler used

dry cleaning of factory floors etc. using bagasse instead of wet

le covered conveyor tu transfer bagasse by the sugar factories (o

les in ambignt air,
for cooling B and C- massecuites with proper cooling
through cooling towers arrangement rather drawing fresh water shall be adopted. ‘ .

Minimum quantity of wash water to be applied at centrifugals for B n_nd C massequite curing
1o minimize loss of sugar in molasses and to contral steam consumption.

The industry shall install CPU (Condensate Polishing Unit} to use surplus condensate for use

Clenn Environment and Ile.umz Life Siyle
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a5 make-up water at Euﬂ.ﬂnml!iﬂj Zﬁﬂaﬂplﬁwur & boiler teed water (for low/medium
pressure boilers) and for wse as make-up water at cogeneration cooling tower (for high
pressure boilers),
X. The industry shall install membrane based (2-stage) or other suitable technologies to attain a
brine recovery of at least 80% in sugar refineries having lon Exchange Resins for de-
. colorization of the sugar melt and rinse water recovery system in case of sugar refinery.
L. The industry shall use of surplus cooled condensate us make up water replacing the fresh
 water thus reducing fresh water requirement and effluent generation as well.
Xil. The industry shall adopt different options for separate or combined treatment of spray
pond/PCT avertlow as mentioned in charter.
Xiii. The industry shall ensure the maintensnee of retention feontact time in various sub-units of
ETP viz. equalization tank, aeration tank, primary and secondary clarifiers, multi-grade
filters, multi grad and activated carbon filter elc. as per charter,

Ketention

. To he followed
SNo- | it with oy | meCome T |y T

charter)

1. | Bar screen Chamber 30 minutes 30 minutes

4 Qil & grease tank 45 minutes 45 minutes

3 Equalization tank with 10} brs [0 b

aeration
' 4, pH correction tank 10 minutes [0 minutes

5 Primary Clarifier 4-5 his 4-5 hra

f. Aeration tanl 24-28 hrs 24-28 hrs

1. Secondary Clarifier 5-6 hrs 5-6 hrs

B Sand/multi grade filter 20-25 minutes 20-25 minutes
Q. Activated carbon filter 20-25 minutes 20-25 minutes
70, ﬁudgu drying bed Mot less than 0.03 m' | Not less than 0,03 m’ per
per ton of cane, tan of cane.

1l. | Centrifuge The equipment’s to be | The equipment’s o be
of adequate capacity for [ -of adequate capacity for
handling the sludge [ handling the sludge
penerated in the | generated in "~ the
process, Process,

12, | Filter Press

Proper infrastructure for operation and maintenance of ETP shall be developed by recruiting

hiring required skilled & technical staff, .

i xv. Analytical facilities (laboratory) for analysis various sireams of water, untreated and treated
effluent for various parameters viz. pH, BOD, COD, TS5, TDS and MLSS etc. shall be

developed by the industry. | _
The industry shall create Environment Management Cell by appointing Environment officer,

Xiv.

HAU R
Engineer, chemist, agricultural expert and the same copy submitted to the board with contact
details.
wvii. The industry shall resort to rain water harvesting as a measure towards avoiding exploitation

of natural resources. Rain water recharge structures/ pils/ ponds near to processing ared
should be discouraged due to possibilities of entering elfluent/ industrial runof in ground

weater,

Envirenmental management system : . .
i Industry shall setup the environmental management cell including unit head, purchase/store

manager, process operation head, ETP in charge to elfectively monitoring of environmental
coimpliance . - A
ii. Industry shall setup the environmental faboratory for testing of minimum wastewater quality

Clemn Envlronment nid Hurﬂll:ﬂr Lile Style
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parameters like pH. TSS. BOD, COPAQY%E .
: f . " and DO i itori 1
s gl b Hosiabin ) to effectively monitoring of ETP

1. Air pollution mitigation:

The applicant shall use following fuiel and install a comprehensive control system gonsisting
of control equipment as is required with reference to generation of emissions and oper(e
5:16 :In:éntam the same continuously 50 as to achieve the level of pollutants to the following
standards:

Sr. | Stack attached | Stack | Type of | Fuel Emission | Emission
No. | with height | Fuel Quantity | Control standards
(M) Equipment | not to
exceed
1. | Boiler (90TPH =| 60 |Bagasse | 1080 Stack and | PM-150
INos.) MT/Day | Wet mp/MM?
scrubber
Boiler (70 TPHx | 60 |Bagasse | 840 Stack  and | PM-150
I Nos.) MTiDay | Wet mg/NM®
L scrubber
Boiler (30 TPH x | 40 | Bagasse 360 Stack  and | PM-150
| Mos.) (Stand by MT/Day | Wet mg/NM?
for distillery serubher
pperations)
= DG Set (320KVA | 4 each | HSD 75 Lt./Hr. | Acoustic -
<INos, & 623 & Enclosure
KVA * 1 Nos) 100LYHE,
3 DG Set 10L0 & HS5D 200 Acoustic .-
EVA = |Nos. Lt./Hr. Enclosure

1.

vl
vil.

viil.

In case of stoppage of functioning of STF, production has to be siopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be

dispatched immediately.

Moise from the [.G sel and
enclostre as is required for mecting and am
prescribed for respective arcas/zones (imdust

other sources (s) should be controlled by providing an acoustic
hisnt noise standards for night and day time as
vial, Commercial, Residential, Silence) which

are as follows: -
Standards for noise [ndustrial Area
level in db{A) legq Day time Night time
T3 0

Day time: - 6.0{ am [0 10,00 pm, Night time: - 10.00 pm to 06.00 am

The ingustry shall operate in 8 maneer s that all emissions be emitted through designated

chimneyfstack only. , o L i :
The industry shall keep vecord for boiler ash & its disposal and maintain the designated

boiter ash disposal site properly fenced with caution display 1o a'l:ﬁnid. accidents.

The APCS for controlling emissions should be properly rqamtmnr.:d and continuously
operated. The stack should be as per nonms and regular monitoring of stack and ambient
air sheuld be done by the laboratory recognized under E(P) Act 1986 and repart be sent to

the Board. _ . o
The water shall be sprinkled on the roads and premises for suppression of road dust. :

{ i -l issi l} monitoring system to monttor,
The sugar factorics shall provide On-line cmissin {stac I
record Enﬁ tranemil the data related [0 SPM level (ing/MNm?) o UKPCE / CPCB. .
The industry shall prepare glandard Operating  Procedures (50Ps) for accident

management and Process 54 fiety management.
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8. Conditions under Hazardous and Other Wastes (Management and Transboundary

Movement) Rules, 2014; -

Hazardous Waste Management (As per FORM 2 - [rule 6(2)])

I. Number of authorization and date of issue:...........

_ Reference of application (No. and date) : Application I 5446498 Date 29-02-2024

i, Factory Manager of M/S RN.B.S., Sugar Mills Ltd., is hereby gra nted an
authorization based on the enclosed signed inspection report for generation, collection,
reception, storage, transport, Teuse, recyeling, recovery, pre-processing, Co-processing,
utilization, trestment, disposal or any other use of hazardous or other wastes or boath
on the premises situvated af

Details of Authorization:

Sl. No, Category of Authorized mode of Quantity
Hazardous Waste as per the | disposal or recyeling or (ton/anmum}
Schedules I, 1T and [IT of utilization or co-processing,
_ these rules ele.
1. Used Oil (Schedule-[-5,1) Recyclahle 0.400 MTA
2. Bchedule-1-1.7 Recyclable 0.300 MTA

iii. The authorization shall be valid for a period of 31.03.2029.
iv. The authorization is subject to the following general and specific conditions

{Please specify any conditions that need to be imposed over and above general conditions, if
any):

A, General conditions of authorization:
|, The authorized person shall comply with the provisions of the Environment {Protection)
Act, 1986, and the rules made there under.
9 The authorization or its renewal shall be produced for inspection at the request of an

officer authorized by the State Pollution Contral Board,
3. The person authorized shall not rent, lend, sell, wansfer or otherwise transport the

hazardous and other wastes except what is permitied through this authorization.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization,

5. The person authorized shall implement Emergency Response Praocedure (ERP) for which
this authorization is heing granted considering all site-specific possible scenarios such as
spillages, leakages, lire ofc. and their possible impacts and also carry out mock drill in
this regard at regular interval of time;

6. The person authorized shali comply with the provisions outlined in the Central Pollution

Control Board guidelines on “Implementing Liabilities for Environmental Damages due

to Handling and Disposal of Hazardous Waste and Penalty”

It is the duty of the authorized person to take prior permission of the State Pollution

Centrol Board to close down the facility.
The imported hazardous and ather wastes shall be fully insured for transit as well as for

any accidental occurrence and its clesn-up operation.
9 The record of consumption and fate of the imported hozardous and other wastes shall be

maintained. _
The hazardous and other waste which gets generated during recycling or reuse or
recovery or pre-processing o utilization of imported hazardous or other wastes shall be

wreated and disposed of as per specific conditiuns of authorization,
The importer or exporter shall bear the cost of import or export and mitigation of

10

1.
damages if any.
12, An application for the renewal of an authorization shall be made as laid down under these

Fules

Clean Environment pul Healthy Life Style
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]]I A” [ ot G b
Eltirz:‘h.:' ‘;m;?""""” for compliance as per the Guidelines issued by the Ministry ol
to time ent, Forest and Climate Change or Central Pollution Contral Beard from time
14. Annual return shall be filed by June 30th for the period ensuring 15t March of the year.

General Conditions

1. “The ﬂ_ppl'ﬂ:am shall get analyses the samples of ¢
once in a three month from the laboratory recopni
the SPCB.

2. The applicant shall however, not without
new or altered outlet for the discharge of elTluent or gases emission or sewa
the unit.

3. Tnlzalcd waste water and domestic waste water shall
point. The applicant shall provide discharge measu

puinL.
4, The spplicant shall strictly comply with conditions of this CCA and submit compliznce

repart of stipulated conditions with 30 days of receipt of this CCA. If, at any point of time,
it is found that the Industry is not complying with stipulated conditions or any further
direction/instruction issued by the Board, legal action shall be initiated against the

applicant.
5. The applicant shall maintain pood housekeeping. All valves/pipes/sewer/drains etc. must

be leak-proot.
6. The industry shall provide uninterrupted entry te this STP's/ETP's inlet and autlel points,
Air Pollution Control equipment and stack for smooth sampling/moenitoring of efficiency

fluent/emission/hazardous wastes al least
zed hy the MoEF&CC and shall report LO

the prior consent of the Board bring into use any
ge waste from

ne disposal

be disposed jointly at o
al disposal

rement equipment at fin

of pollution control measures.
7 The industry shall provide “Inspection Book™ at the time of inspection to the Board’s
officials.
such emission poours or is

oiher unforeseen #ct or event,

apprehended 10 oceur in excess of standards laid down, such information shall be reported

to the Board's ofTices and all other concerned offices. In case of failure of pollution control
annected to it shall be stopped with immediate effect.

equipment, the production process ¢

g In case of any damage Lo the agriculture productivity, human habitation ete. by the
operation of industry, it shall be imperative to stop production in the industry with
immediate effect and such information shall be reported to Board's offices. The industry
shall be liable to pay compensation also in such cases as decided by the Competent

Authority.

10. The applicant shall apply before the 60 days of expiry of CCA or any change in
preduction types/production capacity/manufacturing processicapacity enhancement e, or
any change in effluent discharge point or emission point.

I1. The Board reserves the right to revoke/add/modify any stipulated conditions issued along b

with CCA, as may be necessary. :
12, Any unauthorized change in personnel, equipment as working condition as mentioned in
horized shall constitute a breach of his authorization.

the application by the person aul ;
13, It is the duty of the authorized person to take prior permission of the Board to close down

g, Whenever due to any gecident or

the facility.
14, The authorization is valid for temporary storape of Hazardous Waste within premises only.
15, It is duty of the aulhorized person to take prier permission of this Board to close and
disposal of hazardous waste.

cleanup the fucility for (reatment, storage and
16. Industry shall submit the latest copy of Audit Balance shoet/C A, Certificate (Fixed Assels
+ Current Assets-Current Liabilities) so that the Consent fee payable by the industry may

be verified.

|7, Generated haza
disposed af through authorized THD

rdous waste shall be stored temporarily in the factory ‘premises and
F after abtaining the autherization from the Board

Clean Envirpmment ansl Healily Life Style
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- 94
8. Lnit shall develop green belt as per (e guidelines provided by Central Pollution Control

Board.

19 In case of nor-compliance of CCA condilion(s), Bank Guarantee No, 46/RRE2019-20

submitted by the unit will be forfeited without any further information. The occupier shall
submit validity extension of Bank Guarantee upto validity of CCA order ie. 31-03-2029
validity, before one month of expiry of Bank Guarantee.

20. The industry shall comply with the provisions of Environment (Protection) Amendment,

21.

Copy to:

Rules 2018 notified by MoEF&CC by Notification no 49 Dated 25.01,2018, Environment
{Protection) Act 1986, Water (Prevention and Control of Pollution) Act, 1974 as amended,
Alr (Prevention and Control of Pollution) Act, 19E] a5 amended, Plastic Wasie

Management Rule 2016, E-Waste (Management and Transboundary Movement) Rules
2016 (whichever is applicable),

In ¢35¢f1f any closure order is issued by CPCB or SPCB against the unit, then this CCA
order will rcll'nain suspended during the closure period. After ensuring the compliance and
aﬂ;r revocation of the closure order, the CCA will automatically be effective from the date
of issuance of the closure revocation order with additional conditions mentioned in the

closure revocation order.
5
_._,_,.--Eli—'_.-" o ‘L--:F-

Dr, Parpg Madhuokar Dliakate
Member Secretary

Regional Officer, Uttarakhand Pollution Control Reard, Regional Office, Roorkes
{Haridwar) for information and compliance. ’/H!"_’.--"

Member Secretary
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Governmenl of India
Ministry of Lal Shakt
Departmeant of Water ResSources,
Fiver Development & Ganga Bejuvanabon
Cenfral Ground Water Autharily

(y=ra Pl g s wgm o)
MC FIC (] ION
Project Name: Ral Bahadur Narain Singh Sugar Mill Lid, Laksar
Project Address: ‘Laksar = '
Town ,_ Laksar (9] W
District: ~ |Haridwar  |Siate:  Uttasakhand
Pin Code: __
Communication Address: Rﬁ%&mr Marain Singh Eugar_MimLﬂ?sar Laksar, Haridwar, Uttarakhand
Addrass of CGWE Regional Offica - | Central Ground Water Board Uttarakhand Region, 418-a, Kanwali Road,
Balfiwala, Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248001
1. HOC Mo EGWAMGE.HNDJ‘HENHEDEEHDEED 2. |Date of Issuence 17/D12025
3. Application Mo.:  21-473WUTIND/2017 g Icat;;[;w Safe
. R | [(GWRE2024) |
L Project Status:  Existing Ground Water B. I"\HJET_'ﬂJE“ Renzwsl
7. Valid from:  16/07/2024 B vaidupte:  |15/07/2027
4. Gml.rndWﬂl:arAhmr&nnm F'&rmttl&d‘
Fresh Water Safine Water | Dewatering | Totl
mifday myear "Fdar ::!__ m’.l'].re-ar | rn’:'n‘.'aim.I 1_ m"'fyaar __mﬂ.rda_f myear
46000 | 50800.00 | 46000 | 5080000
10. Details of ground water abstraction [Dewatering suclres S
Total Existing No.:1 | Total Proposed No. ]
pw ipce [Bw TW MP | MPu |DW[ DCB | BW | TW | MP | MPu
AbswacionBiudue” | 0 | 0 0 | 1] 0 0 o] o o0 lo|of o
*Cnd=- Duig 'In'l'nﬂ DI:-E-I:h.lg-mIn-EmW.nl-l H‘I:'I-EI-E;!'I:'{HH.._M 'I'Ll:u'ﬁ'd'HP-!.irhu Fl;l.ﬂl-m F'umpq o
11, Ground Water Abshraction/Restoration Charges paid (Rs.): 208374.00
12. Emvironment Compensation (if applicable) paid (Rs.): I 1038000.00
13. Nuﬁﬂﬂfﬂfﬁmmhm!ﬂh&enﬁllunwells]mh& Mo, ufPremmel-em. Manitoring Mechanism
constructed! monilared & Monitaring mechanism. .
...... __l E‘_IEF_[’_'!'!!-F‘“ DWLR ""'"""" Telsmetry
0

*IWVLR - Cighal Wastor Lewel Recordar
{Compliance Conditions given overlaal)

This is an auta generaied docurment & need net 1z b signed.

1811, SR GIIE, WEHE 115, 74 Rl - 100001 £ 1800, Jammagar Howse, Massingh Road, New Delhi-118911
Phene: {011} 23363561 Fax: 23303051, TIIB6743
Welsile! cgwisnpegov.is
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CENTRAL GROUND WATER AUTHORITY

Department of Water Resources, River Development and Ganga Rejuvenation
Ministry nf Jal Shakri, Gmrt of India

Receipt

[As per the gaideline Gazeng Natlfieslon 5.0, JZE1E) regarding ihe Mew Guidelines dated 24.09.2020 of OGW A, MalS, Gevt, of India)
Ity - i pu i

D;ll&:ﬂ' Issuum& 1?.#&1!2025

Application No,; ~ 21-4/7330UTINDI2017

Mame of Firm: RAI EAHADUF_I HARA.FN SINGH EUGAR MILL LTD. LAHSAR e
AppType Category:  Swgar [ ] N
Application Type: Industrial , i

PAN/GSTIN No. of Firm/individual: - E - o

1. Apphcatucm Pmmsamg Fee pRonae:
Ground Water Abstraction Ehﬂl‘gﬁ L H”“‘W =
Ground Water Restoration :h&rgeaa v S

Environmental Compensation Charges {ECRGW} (Date ﬂ‘mﬂ m} Days- | [
Penalty for non-Compliance of NOC conditions 200000.00

Condition to be mentioned o b s

Adjustment Gharga.-s s I

moe w

-

:
E

8. Eharge-a for nnrrachnnfmmﬂcahnn in the existing issued Mo ﬂbﬁnﬂnn Certificate

—— L e

$No. |Desamton Rate
i) cnan';';]i'ﬂ UseriD T IR 1000 =
(i) 'Eh?g-a in firm Name . - 'Rs. 5000 T
(i)  Extension of No nt,eaii:aﬂ'::arur:-:atn ‘ "Rs. 5000 |
(iv) Iaauan::n uldup!luata No Objection Certificate Rs. 5000
(v) | lssuance of carrigendum to No Objection Rs.50000
| Certificate

(vi) .i.mr other itanﬁfmreuhm ele,

- 1_&ﬁ.mgﬁ.ﬁmmhmm1mﬂﬂﬂhﬁ

This is an system genersted involce, hence, does not requine ink signed,

AR, ST g, iy o, wE [ - (een £ s, Jamesgar House, Mansiogh Road, Mew Delhi-100011
Fhone; (01} 23563561 Faz: ZIHI0SI, IRI04T43
Wiehdilez cgwa-nocguv.in
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wrm aved condilions:

. All disputes are subject to Delhi Jurisdiction.
i Any complaint in regand 1o e retes vl real ke erilertained.
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Annexure-6

Grama : SUGAR LHARESARE
Phonest 01332-254653

Fax: D1332-254655, 254460
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ADEQUACY REPORT

FOR
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1. INTRODUCTION

M/s Rai Bahadur Narain Singh Sugar Mills Ltd. (Distillery Division), Laksar, Haridwar vide
letter no. GM/01/IC/370 dt. 26.12.2024 approached National Sugar Institute, Kanpur for
inspecting their modified ETP being attached to 120 KLPD molasses-based distillery
located in close proximity with 10,000 TCD sugar plant and to submit report on its adequacy
keeping in view CPCB/ SPCB guidelines related to molasses-based distilleries, The factory
proposes to operate the unit for 300 days following spray dryer route. Hence, the adequacy
through spray dryer route has been assessed for 300 days of operation.

2. COMPOSITION OF THE TEAM

1. Dr. Seema Paroha, Director, NSI Kanpur
2. Shri Anoop Kumar Kanaujia, Asst. Professor (Sugar Engineering)

-

DATE /PERIOD OF VISIT

The visit was undertaken by the above officers on 04™ January, 2025 to assess adequacy of
the modified Effluent Treatment Plant of molasses-based distillery. The report is based on
the data provided by the factory and physical verification made at site. During the period of
visit the factory was found in operation and as such the inferences has been drawn on the
basis of data made available by the factory,

4. FACTORY OFFICIAL PRESENT DURING THE VISIT

Shri § P Singh, General Manager and Shri Manish Rathi, D.G.M. (Distillery) of the unit
along with their other technical staff were present during the visit for detailed discussion and
physical verification of the site.

5. OBSERVATION AND DISCUSSIONS

The Molasses based distillery unit namely M/s Rai Bahadur Narain Singh Sugar Mills Ltd.
(Distillery Division) is situated in Laksar, Haridwar, Uttarakhand adjacent to the Sugar unit
of 10,000 TCD capacity which was established in the year 2014 and its present Licensed/
Installed capacity is 120 KLPD.

The consent issued by UKPCB, Environment Consent, and Excise/PD-2 are attached as
Annexure 1, 2, & 3 respectively. The factory has installed Bio-digester, Multiple Effect
Evaporator system to concentrate the spent wash generated during the distillation process
and being dried into spray dryer to achieve Zero Liguid Discharge (ZLD).

National Sugar Institute, Kanpur N Page 2
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Performance of the distillery unit as reported by the unit for the last three Alcohol years:

SL. | Particulars 2021-22 | 2022-23 2023-24
No (December to (December to (December to
November) November) November)
1 | Installed Capacity in KLPD 60 ' 120 120
2 | Production in KL/ Annum C-Heavy- B-Heavy- C-Heavy-
410.55 16315.19 806.87
B-Heavy- Syrup- 6904.74 B-Heavy-
15259.88. | 13606.40
3 | Products Manufactured
KL/ Annum
| | Rectified Spirit 15.42 0 0
Extra Neutral Alcohol 1476.45 763.93 1189.29
Absolute Alcohol/Fuel 14206.63 22500.96 13250.03
Ethanol
4 Type of Raw Material C-Heavy/ Syrupf C-Heavy/
consumed B-Heavy B-Heavy B-Heavy
. 5 | Raw Material consumed 1951.57 (C- 22341.50 3491.12 (C-
MT/Annum Heavy) (Syrup) Heavy)
51805.5 (B- 55034.1(B- 46794.2 (B-
Heavy) Heavy) Heavy)
6 | No.of operating days 270.46 213.63 143.46
7 | Aleohol % in wash C-Hy- 9.57 B-Hy- 12.04 C-Hy- 8.82
B-Hy- 1193 | Syrup- 13.34 ' B-Hy- 11.26
8 | Alcohol yield lit/qt] C-Hy- 21.04 | B-Hy- 29.65 C-Hy- 23.11

B-Hy- 29.46 |Syrup-30.91  |B-Hy- 29.08

9 | Spent wash generation, 1/] C-Hy- 8.0 B-Hy- 5.98 C-Hy- 7.97
B-Hy- 6.0 Syrup- 5.80 B-Hy- 5.95

National Sugar Institute, Kanpur Page 3
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The last three months data duly certified with Excise Department regarding performance of
distillery is as under:

Month Month wise Working Avg: Alcohol Molasses Recovery In
Alcohol Days production Distilled BL/Otls.
Production per day in (in Qtls.)
(in B.L.) KL
B-Hy: 2712363.3 26 104.32 B-Hy: 91696 29.58
Feb-24 | C-Hy: 1798518 | 03 59.95 C-Hy:7764 23.16
Total-2892215.1 29 99.73 Total-99460 29.08
B-Hy: 25334183 | 26 97.44 B-Hy: 85403 29.66
Mar-24 | C-Hy:299477.5 | 05 59.90 C-Hy:12921 23.18
_ Total-2832895.8 | 31 91.38 Total-98324 28.81
| Dec-24 | 29557088 | 31 95.35 B-Hy- 101659 29.07
 Total 8680819.7 | 91 95.39 299443 28.99

a)
b)
c)
d)
€)
f)
g

Production data duly certified with Excise Department of last three months attached as
Annexure 4 (Copy of Form PD-9/ PD-29).

6. PROCESS ADOPTED FOR ALCOHOLPRODUCTION

The factory uses fed batch fermentation, MPR distillation system for production of Rectified
Spirit (RS)/ ENA and Ethanol. The factory has installed Bio-digester, Multiple Effect
Evaporator system to concentrate the spent wash generated during the distillation process
and being dried into spray dryer to achieve Zero Liquid Discharge (ZLD). C-Heavy
Molasses/ B-Heavy Molasses/ Syrup is being used as raw material for producing RS, ENA
and Ethanol which is obtained from own sugar factory or procured from other sugar
tactories.

The main processes for the production of RS, ENA and Ethanol at the unit are:

Fermentation (Fed batch)

Distillation (MPR)

Molecular Sieve Dehydration (MSDH)
Bio-Digester

Multiple Effect Evaporator (MEE)
Spray Dryer

Condensate Polishing Unit (CPU)

The various sections involved in the process for manufacture of RS, ENA and Ethanol are:

i.
ii.
1il.
iv.

Molasses Storage and Handling Section
Fermentation Section

Distillation Section

Molecular Sieve Dehydration

National Sugar Institute, Kanpur
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Bio-Methanation/ Bio-Digester Section
Multiple Effect Evaporator Section

Spray Dryer
Process Water Treatment Section

Molasses Storage, Handling and Distribution:

Molasses is stored in two steel tanks at the distillery having storage capacity of 60000 Qtls.
and 80000 Qtls. Stored molasses in the molasses storage tank is pumped to the molasses
receiving tank in the fermentation section.

(i)

Molasses Fermentation:

The fermentation consists of following steps;

a. Molasses weighing
b. Yeast Propagation
¢. Pre fermentation

d. Fermentation

Molasses Weighing - Molasses is transferred into fermentation house after weighment.
This molasses is diluted in diluter as per feed requirement like feed to Pre-fermentation/
Fermentation stages.

Yeast Propagation- Culture yeast is grown in own laboratory. Yeast propagation
section comprises of molasses diluter and hygienically engineered yeast vessels
equipped with cooling and air sparging facility.

Pre-Fermentation- In Pre-Fermenter vessel, molasses, process water, nutrients and
additives are added for activation/growth of cell mass. Filtered air is given as required
for cell growth. Activated cell mass i3 transferred to Fermenter to maintain desired cell
mass concentration in Fermenter. Laboratory propagated cell mass 15 scaled up in series
of yeast vessels. Cell mass from Yeast vessel is transferred to yeast activation vessel to
build up cell mass required for Fermentation by cell mass transfer pump.

Fernientation -The fermentation process is engineered to operate in fed-batch mode
depending upon varying qualities of molasses. The purpose of fermentation 1s to convert
the fermentable sugars into alcohol. During fermentation, sugars are broken down into
alcohol and carbon—di—oxide. Significant heat release takes place during fermentation.
The fermenter temperature is maintained by cooling the fermented wash by forced
circulation in plate heat exchangers. The cooling water used in plate type heat exchanged
is cooled by circulating through cooling tower. Around 63 m® spent lees from MPR
distillation produced in the process is re-cycled and used for dilution during fermentation
process. There is also a provision for spent wash recycle to fermentation depending on
solid concentration in fermented wash and molasses composition.

National Sugar Institute, Kanpur Page 5
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Type: Molasses based Fed Batch Type Fermentation

Nos. of Fermentet: Total 07 Nos. of Fermenters, Total Capacity — 28 Lac liters, 01 no.
Wash Holding/ Intermediate tank for uninterrupted wash feed to Distillation Plant.

Yeast Vessels: 01 series of 04 vessels in each and of Capacity 100, 520, 2600 and 13000
Liters.

Unit has also installed Fermenters sludge settling system consists of 02 Nos. settling
tanks having a capacity of 20000 liters each.

(iii) Distillation

The next stage in the production of alcohol is to separate alcohol from fermented wash
and to concentrate it for final Product. The fermented wash is distilled and rectified. The
following equipments are used.

Degasifying Column

Analyzer Column
Pre-Rectification Column

R.S. Recovery Column
Ethanol Recovery Column
Molecular Sieve Bed (03 nos.)
Purifier Column

Rectifier cum Exhaust Column
ENA Simmering Column

s A Lol e

Pre-heated Fermented wash is fed to Degasifying Column. Fermented wash is stripped
off alcohol by a small quantity of Steam is feed in degasifying column. Vapors of
Degasifying Column are fed to Aldehyde column and appropriate technical alcohol cut
is taken out from this Column. The Degasifying column bottom Liquid is pumped to
analyzer Column for stripping of alcohol from fermented wash. Analyzer vapors from
Top are fed to pre-rectifier column this column further concentrates alcohol to @ 95 %
v/v and also separates low boiling impurities from column top. The column operates
under vacuum. Rectified spirit draw of 95% v/v is taken out from the upper trays of pre
rectifier column and fed to RS simmering column which separate the light ends present
in RS under high reflux and taken to storage section after passing it through a cooler.

Molecular Sieve Dehydration (MSDH):

Rectified Spirit (RS) fed into the top of the re-boiler and steam applied in bottom of re-
boiler. The alcohol and water vapors pass through the super heater to maintain the out let
temperature between 135-138°C. After that alcohol and water vapors goes to sieve bed
where water vapors are absorbed by molecular sieve and alcohol vapors pass out. These
vapors condensed in product condenser and cooled through cooler which is called
absolute alcohol having alcohol concentration between 99.8 -99.9% vi/v,

-I-;Iatic:unal_Sugar Institute, Kanpur Page 6
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Heat integration and Energy input Points

e Analyzer column driven by vapour of analyzer re-boiler,

* Vapors from analyzer column sent to pre-rectifier column and trapped alcohol fed to
purifier column with small gty of DM water. recovery column is again driven by
small gty of steam for separation of fusel oil. MSDH section evaporator column is
driven by steam during Ethanol production.

Supplier: M/s Naran Lala Pvt. Ltd., Gujrat
Nos. of Column; 08 Nos. for Wash to Ethanol and 07 Nos. Wash to ENA.
Type: Wash to RS and Wash to ENA are multi pressure fractional distillation.

Cooling Towers:

One No. for Fermentation- 750 M*hr Recirculation Rate
One No. for Distillation 1400 M*/'hr Recirculation Rate
One No, for MSDH- 350 M*'hr Recirculation Rate

One No. for MEE Plant - 1500 M*'hr Recirculation Rate

The plant process flow diagram is attached as Annexure 5.

7. EQUIPMENT INSTALLED FOR ACHIEVING ZERO LIQUID DISCHARGE (ZLD)

The factory has envisaged two stages of treatment for the spent wash to obtain Zero Liquid
Discharge. The raw spent wash from the distillery is being taken in Bio-digester and then
concentrated into Multiple Effect Evaporator (MEE) System. The concentrated spent wash
from MEE is then being dried into spray dryer.

As per the data provided, the plant generates spent wash at the rate of about 6.0 lit/lit of
Alcohol produced with a Brix of around 10.5-11.5. Average spent wash generated is about
720 KL/day on full plant capacity (Volume is measured by Mass Flow meter) which is fed
into MEE. Copy of log book in respect to spent wash generated is attached as Annexure 6.

The characteristics of raw spent wash (on B-Hy molasses) produced are given below;

pH 45-4.7
Specific gravity 1.02-1.03
Brix Content 10.5-11.5
Sludge viv 08-10%
VFA 3000- 4000 mg/l
COD 120000 - 125000 mg/1
J
National Sugar Institute, Kanpur o Page 7
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Spent Wash Generation Data — (February, March & December 2024)

 Total spent wash generation Feb, March 51319.78
& Dec 2024 from Log book (KL)
Total Alcohol production Feb, March & 8680.82
Dec 2024 from Excise data (KL)
Spent wash generation KL/KL of 59 B
Alcohol

i. Bio-Methanation Plant/ Bio-Digester

Three nos. CSTR type Bio-digesters were installed in year 2014 and 2022. The capacity
of two bio-digesters is 10000 M? each and other one is 7500 M* and hydraulic retention
time of bio-digesters is about 21 days. During idle days digesters are maintained by
keeping some spent wash in storage pits and slow feeding into digesters is being carried
out, Temperature of digesters is being maintained through PHE, by exchanging heat of
spent wash with bio-digester re-circulation material. Generated sludge is being
consumed as bio-manure. The initial and final COD/ BOD and Bio-gas production data
is attached as Annexure 7.

ii. Multiple Effect Evaporator (MEE)
a. Multiple Effect Evaporator (MEE) — Old Plant of 60 KLPD

The factory has six-effect Multiple Effect Evaporator which comprises of 4 nos.
(4W+08) Falling Film Evaporator bodies and 2 nos. (2W+0S) Forced Circulation
Evaporator bodies wherein the solid content of BMSW is increased up to 36-37%
solids. The system is having one degasser and does not have any stand-by body. MEE is
designed for feed capacity of 750 KLPD.

The first and second body of the evaporator is driven by steam at suitable temperature
and pressure. The third effect is driven through the vapour from the first and second
effect and consequently the fourth effect is driven through the vapour from the third
effect and so on up to sixth effect. The configuration of old MEE set is attached as
Annexure 8.

Designed Technical Specifications of 6 Stage- Old Multi Effect Evaporator (MEE)

S.No. | Particulars Type HTA | ODof | Length | Thickness | Thickness
(M?) tubes | oftubes | of tubes of shell
(mm) (mm) {mm) (i)
| | Falling Film Falling 250 | 508 | 12000 1.2 4
Evaporator- 1 Film
2 | Falling Film Falling 250 | 508 | 12000 | 12 5

National Sugar Institute, Kanpur - . Page 8
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Evaporator- 2 Film

3 Falling Film Falling 250 50.8 12000 1.2 5
Evaporator- 3 Film |

4 | Falling Film Falling 250 508 | 12000 T 12 5
Evaporator- 4 Film

5 Forced Forced 264 38.1 9000 1.6 5
Circulation Circulation
Evaporator- |

6 Forced Forced 264 3.1 9000 1.6 5
Circulation Circulation
Evaporator- 2

7 Surface | 220 50.8 12000 1.2 5
Condenser |

The MEE is designed for feed rate @ 750 m*/day to concentrate the spent wash at about
180 m'/day with solid content 36-37%. Copy of log book in respect to MEE
performance is attached as Annexure 9.

b. Multiple Effect Evaporator (MEE) — New Plant of 60 KLPD

The factory has two-effect integrated Multiple Effect Evaporator which comprises of 3
nos. (2W+18) Falling Film Evaporator bodies and three-effect standalone Multiple
Effect Evaporator which comprises of 2 nos. (2W+085) Falling Film Evaporator bodies
and 2 nos. (1W+18) Forced Circulation Evaporator bodies wherein the solid content of
BMSW is increased up to 37-38% solids. The system is having one degasser and does
not have any stand-by body. MEE is designed for feed capacity of 750 KLPD. The
configuration of new MEE set is attached as Annexure 10.

Designed Technical Specifications of 3 Stage- Integrated Multi Effect Evaporator
(MEE)

S.No. | Particulars Type HTA | ODof | Length | Thickness | Thickness
(M?) tubes | of tubes | of tubes of shell
{mm) {mm) (mm) {mm)
1 | Falling Film Falling 410 | 508 | 12000 | 12 | 4
| Evaporator- | Film
= Falling Film Falling 410 50.8 12000 1.2 5
Evaporator- 2 Film
3 Falling Film Falling 300 50.8 12000 1.2 5
Evaporator- 3 Film
4 | Surface 185 | 508 | 12000 1.2 5
Condenser
National Sugar Institute, Kanpur Page 9
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Designed Technical Specifications of 4 Stage- Standalone Multi Effect Evaporator

(MEE)
S.No. | Particulars Type HTA | ODof | Length | Thickness | Thickness |
(M?) tubes | oftubes | oftubes | of shell
(mm) (mm) (mm) {mm)
1 Falling Film Falling 450 50.8 9000 1.2 4
Evaporator- 1 Film
2 | Falling Film Falling 450 50.8 9000 1.2 3
Evaporator- 2 Film
3 Forced Forced 650 38.1 9000 1.6 5
Circulation Circulation
Evaporator- 1
4 | Forced | Forced 650 38.1 9000 1.6 5
Circulation Circulation
Evaporator- 2
5 | Surface 275 50.8 12000 1.2 5
Condenser |

The MEE is designed for feed rate @ 750 m*day to concentrate the spent wash at about
180 md/day with solid content 37-38%. Copy of log book in respect to MEE
performance is attached as Annexure 11.

ifi. Spray Dryer

The Multiple Effect Evaporator system is followed by spray dryer system for attaining
Zero Liguid Discharge (ZLD).

1 No. of Spray Dryers 02 nos.

2 Year of installation/ establishment & 2019-20 & 2021-22

commissioning of Spray Dryer

3 Type of Spray Dryer Rotating Disk Spray Dryer
4 | Capacity of Spray Dryer 2 x 45 TPD
5 Design details

Feed rate of Concentrated Spent Wash 2x 180 TPD

Product manufacturing capacity 2 %45 TPD

M/s Raj Process Equipments &
Systems Pvt. Ltd., Pune

6 Spray Dryer Supplier details

National Sugar Institute, Kanpur
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7 | Spray Dryer Performance details ]
Actual Slop used 178 TPD
Quantity of product generated 68 TPD
Chamﬂteristics—ﬂ?gﬁnmted product Potash Rich
Method of disposal Copy of sale invoices attached as

Annexure 12.

No. of working days per annum 300 days

8 Other Details

P Shut down days-cleaning period required -

Hot air temperature Deg. Cent. 240°C
Bic-g_as required 1200 m*/hr

9 Emission control sivstem or Air Pollution Yes
Control Device (APCD) installed (Yes/No)
Name of installed Emission control system/ | Wet Scrubber
APCD )
Stack Height 40 Mtrs.

10 | On-line emission (stack) monitoring system | Yes
installed (Yes/No) __ )
Details of on-line emission (stack) | Provided by M/s N.T. Bloomfield
monitoring system for boiler Enterprises, New Delhi
On-line emission [:S.tack) monitoring system | Yes
connected to CPCB/SPCB server at time of
nspection? (Yes/No) !

Copy of log book records of spray dryer performance is attached as Annexure 13.

iv. Condensate Polishing Unit (CPU)

The conventional (Anaerobic/ Aeration/ MGF/ ACF) CPU was installed in year 2014
supplied by M/s M.M. Enviro Projects Pvt. Ltd. P& I diagram of CPU System is
attached as Annexure 14,

Mational Sugar Institute, Kanpur . Page 11
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Designed Characteristics of CPU:

Capacity

1050 KLD

Sources of effluent coming into CPU | MEE condensate

Spent lees
Cooling Tower Blow-down

Recovery %o

90%

Quantity utilized per day %

100% of treated water is proposed to be used
in molasses dilution/ cooling tower make-up
water/ floor washings etc.

Copy of log book records of CPU performance is attached as Annexure 135,

8. ETP PLANT & MACHINERY DETAILS

5. No.

Description

r| Details

1

Multi Effect Evaporator

a. Old MEE Plant
The six-effect MEE of capacity 750 M?¥ day is
installed for concentrating bio-methanated spent
wash. It consists of Falling Film type Evaporators
(4W+08) having 250 m® HSA each and Forced
Circulation type Evaporators (2W+0S) having 264
m* HSA each.

b. New MEE Plant

The five-effect MEE of capacity 750 MY/ day is
installed for concentrating bio-methanated spent
| wash. The two-effect integrated MEE consists of
Falling Film type Evaporators (2W+18) having 410
mZ, 2x300 m?* HSA. The three-effect standalone
MEE consists of Falling Film type Evaporators
(2W+0S) having 450 m? HSA each and Forced
Circulation type Evaporators (1W+18) having 650
m? HSA each.

| Bio-digester

Three nos. CSTR type Bio-digesters of capacity |
2x 10000 M?* and 1x7500 M?* are provided for bio-
methanation.

|

Spray Dryer

Two nos. Rotating Disk type Spray ‘Dr}fﬂr of
capacity 45 TPD each are provided for drying
concentrated bio-methanated spent wash

Mational Sugar Institute, Kanpur
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Lagoon

One no. of lagoon of total capacity 1925 m?® is
available for storage of concentrated spent wash.

Condensate Polishing Unit
(CPU)

9. STEAM AND POWER GENERATION

Conventional (Anaerobic/ Aeration/ MGF/ ACF)
CPU of capacity 1050 KLD is provided for
treatment of process condensate and other low
strength effluents.

The steam and power requirement for distillery are being met out through sugar mill boiler
of capacity 30 TPH (32 kg/cm?® and 400°C) integrated with back pressure type turbine of
capacity 3 MW.

10.

FRESH WATER MANAGEMENT SYSTEM

The raw water requirement of approximately 250-300 m*/day for the plant is being met by
one borewell located in sugar premises. The water balance of distillery as reported by the
factory is attached as Annexure 16. The distillery has applied for the NOC for ground water
abstraction from CGWA. which is enclosed as Annexure 17. The up-stream and down-
stream water analysis reports are also attached as Annexure 18. Records of fermenter
sludge generation and disposal is enclosed as Annexure 19.

11. OBSERVATIONS ON PHYSICAL PARAMETERS

S. No | Particulars | Actual in the unit
Spent wash Generation 1/1 aleohol About 6.0 litre/ litre of alcohol (three
months average)
2. | Concentration of spent wash up to 36- | Concentrated bio-methanated spent wash
38 % solids and spray dryer is being dried through spray dryers
3. | On line flow meters with data recording | Online flow meters with data recording

facility which should be transmitted

online to CPCB and SPCB shall be |

installed at the raw spent wash/whole
still age generation line, MEE feed and
MEE concentrate

facility have been installed as per details
at para 1.2,

Cameras (IP) with PAN, Tilt zoom etc.
to be installed at relevant locations of
final spent wash lagoon storage/
concentrated spent wash storage tank

One no. camera is provided at
Concentrated SW storage lagoon and
MEE area as per details at para 12 and
are connected with CPCB and UKPCB
servers.

Boiler should have online continuous

Online SPM analyzer has been installed.

National Sugar Institute, Kanpur
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stack emission monitoring system

6. Mass flow meters at the inlet and outlet

of the MEE

Mass flow meter has been installed at the
outlet of Distillation section. Mass flow
meters have been provided at the feed
and outlet of the MEE.

7 ZLD system

The distillery has adopted spray drying
route to achieve ZLD through Bio-
methanation followed by MEE + Spray
Dryer & Conventional CPU System for
recveling of condensate and other low
strength effluents.

12. ONLINE MONITORING SYSTEM

Details of Online PTZ Cameras & Flow Meters:

Location/ | Parame Device Device Device | Syste | Certified Range
Place ter Make & Model Vendor m Agency
Installed monitor | Serial No./ Certi
ed Device ID fied
Lagoonand | PTZ Hikvision DS- Mozilla NA NA NA
MEE area Camera | 103.66.74.2 | 2DETA225 Firebox
13:83 IW-AEB |
Spent Wash | Mass ABB | FCB430 | Aaxis Nano | Yes ABB 0-
Generation fow Technologi 32000
meter es Pvt. Ltd. Kg'Hr
MEE Feed- Mass ABB FCB430 | AaxisNano | Yes ABB 0-
Old Plant flow 244367863/ Technologi 42850
meter X002/0070 es Pvt. Litd, kg/hr
8
MEE Mass ABB FCB430 | Aaxis Nano | Yes ABB 0-
Concentrate- | flow 244327875/ Technologi 21000
Old Plant meter X00210070 es Pvt. Lid. kg/hr
8
MEE Feed- | Mass ABB FCB430 | Aaxis Nano | Yes ABB 0-
MNew Plant flow X001/0094 Technologi 35000
meter 79 es Pvi. Lid. kg/hr
MEE Mass ABB FCB430 | Aaxis Nano | Yes ABB -
Concentrate- | flow X002/0094 Technologi 26000
New Plant l meter 8O | es Pvt. Ltd. kg/hr
Mational Sugar Institute, Kanpur Page 14
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The photographs of MEE plant, CPU, Lagoon, Spray-dryer, Mass flow meters at the feed
and outlet of MEE, PTZ cameras at Lagoon efe. are being attached as Annexure 20.

13. RECOMMENDATIONS & CONCLUSIONS

(1)

(i)

(111)

()

(v)

(v1)

(vii)

(viii)

National Sugér Institute, Kanpur _ PageE

M/s Rai Bahadur Narain Singh Sugar Mills Ltd. (Distillery Division), Laksar,
Haridwar, Uttarakhand is having a molasses-based distillery of licensed capacity of
120 KLPD. The factory has adopted spray drying route to achieve ZLD through Bio-
methanation followed by MEE + Spray Dryer & Conventional CPU System for
recycling of condensate and other low strength effluents.

The factory has three nos. CSTR type Bio-digesters for bio-methanation. The bio-
methanated spent wash is being sent to Multiple Effect Evaporator (MEE) system to
concentrate upto 36-38 brix and then concentrated bio-methanated spent wash 1s
being used in spray dryers so as to comply with CPCB norms to achieve Zero Liquid
Discharge (ZLD) through spray drying route,

The factory has also provided the granulation unit along with the spray drying
system to achieve ZLD. However, the unit may enter into formal agreement with
other vendors/ growers for its safe disposal & utilization. The factory may also
obtain the analysis report of spray dryer powder/ granules from the external agency.

The installed capacity of conventional Condensate Polishing Unit (CPU) system
shall be sufficient to handle the MEE condensate & other low strength effluents
(Spent lees and Cooling tower blow down etc.) at production capacity of 120 KLPD
of RS/ENA/Ethanol. However, the factory may explore the possibilities to provide
RO & UV system for better utilization of treated water of CPU, if required.

Air Pollution Contral (APC) system i.e. Wet Scrubber and OCEMS provided for
emission control and monitoring system shall be sufficient to cope up with
production capacity of 120 KLPD of RS/ENA/Ethanol.

The factory has provided the PTZ camera to cover the MEE/ lagoon area. The
available PTZ camera(s) may be re-located from bio-compost yard to cover the area
of spray drying of bio-methanated spent wash.

The factory has provided one no. of lagoon of total capacity 1925 m* for storage of
concentrated spent wash.

The factory has provided necessary Mass flow meters with data recording facility for
MEE feed and MEE concentrate and have been connected with the CPCB/ SPCB
servers for transmitting data. The online stack monitoring system has also been
commissioned and connected with the CPCB/ SPCB servers for transmitting data.

@r
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Annexure-9


'TEST CERTIFICATE

Issoed fo: = MUs Utiarkhand Follution
Board.

Address: - Sichayl Parikalp Bhawan Canal Road,

Cantrol Report Code + W-160824-06

Test Report of : Water

Service Request No  : NTL/SRF/08/24-04
Service Request Date  : 14/082024

Roorkee, Haridwar, 247667, Report Issue Date : 200872024
Uttarakhand
Sample Drawn On 1R N2
Sample Drawn By NTL Representative
Sample Quantity 2.0 lit + 0.5 lit
Sample packing Details In Sealed Plastic Bottle & Glass Bottle
Sample Description Borewell -1
Sampling Location RENS Sugar mills
Analysis Duratson 16/08/2024 to 20082024
RESULTS
Esseatinl test as per 15:10500-2012
§. No. | Parameter Test Method nmh_|' Units Desirable | Extended Limit
Limit
A-General and Core Parameters: . =

.| Conductivity 15-3025(P-14) 10500 | uaiem NEL NEL

1. | Colour I5-3025(P4) | BDL(=1.0)

3. | pH 15:3025(Part-11) 7.3 . 60-9.0 | Mo Relwation

4, | Towal Dissalve Solid(TDS) 18-3025(P-16) 450.0 mg/] 500 2000

5. | Alkalinity (as Ca CO IS: 3023 (P-23) 800 mg/l 200 600

6| Total Hardness (as CaCO3) [8:3025(Pani-21) 00 | mgl 300 600

7. | Chioride {as CI) 15:3025 Part-32) 30.0 mg/ 350 1000

. | Nitrate (a5 Ny} I8: 3025 (P- 34) 4.50 mg 45 Mo Relavation

. E.I_lj:ll'lﬂ: (a5 S0} I8; 3025 (P= 24) 8.0 20 4043

10._| Phosphate (as F) 18: 3025 (P-31) | BOL{<0.1} NSL NSL
11 | Fluoride (as F) 15: 3025 (P-60) .22 ] L0 L5

12. | Chemical Oxygen demand (us Og) | APHA 5220 B:22005 | BDL{<4.0) | mgd MSL NSL

BDL-Below Detection Limit, NSL-No Specified Limit,

Modem

| The pesalls grven abowe ane related 1o the tested semple, & recerved & meniiosed pareseters. Tha custimer ssked for the sbove tests saky
2 Eesporssbility of the Labormery is limited 1o fhe isvoiood amosnl coly.
3. This test repeet will not be genenied g, sither wholly or in par, without prior writien permission of the Jibariory

4. The tes) semples will be dispased ol afber vwe weeks fom the date of maue of seal repom, wnleas unail specilied by the customer

L
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\TEST CERTIFICATE,

Issmed to: - M/s Uttarkhand Pollution Control Report Code : W-160824-08
Board, Test Report af : Water

Service Request No @ NTL/SRF/08/24-04

Address: - Sichayi Parikalp Bhawan Canal Road, Service Request Date  : 1408/2024

Roorkee,Haridwar, 247667, Report Issue Date : 20082024
Uttarakhand
SAMPLING & ANALYSIS DATA
Sample Drawn On ¢ 16M0B2024
sample Drawn By t  NTL Repressntative
Sample Quantity i 200 +0.5 it
Sample packing Details : In Sealed Plastic Bottle & Glass Bottle
Sample Descrption i Hand Fump Water (GW-3)
Sampling Location i RBNS 3-km Pipli
Analysis Duration » 16082024 o Z0/08/2024
“RESULTS
Essentlal test as per 15:10500-2012
5. No. | Parameter Test Methad Resulis | Uniis Dresiralile Extended Limit
Limit
A-General and Core Paramelers:
1. | Colour 15:3025(Purt-4) <100 Hazen 5 15
2, | Conductivity 15-3025(P-14) 9300 uS/em M5L MSL
3| pH 15:3025(Part-11) 115 - 6.0-90 | MoPReloation
4| Towal Dissolve Sold[TDS) I5-3025(F-16) W00 | mg 500 2000
5 Alkalinity {as Ca 04} I5: 3025 (P- 23) 140,10 “lﬁ"'_ 20} 1]
6. | Total Hardness (as CaCO3) 15:3025(Purt-21) 180.0 mg/l 200 600
7. | Chioride (25 Cl) 15:3025(Pant-32) 1£.0 mg/| 250 1000
£ | Mitrale {as NO,) I5: 3025 (P- 34) 530 mg/l 45 o Relaxation
9, Sulphate {as S0} 15: 3025 (P- 24) M0 el 200 400
10, | Phasphate (as P) 18: 3025 (P-31) | BDL(<0.1) | m MEL ML
11, | Fhucride (as F) 153023 (P-60) | 018 g/ L0 K
12. | Chemical Oxygen demand (as Oy) | APHA 5220 B:2005 | BDL{<4.0) | mg/ NSL MSL

BOL-Below Detection Linlt, NSL-No Specified Limid.
Maibes;
1 Tltr—dummamuhumhmﬂmmumﬁﬂtmmm_mmmmuﬁnwmmy
L Respomaibility of the Labarstory is. limbed s the iivaicsd smoul caby.
1. Tivis temt r:pmﬂllmhpnnum,ﬂhﬂhwim&uﬁmpﬁrmﬂmmhﬁuﬂhm.
4 The test sumges will be disposed ol afer twa wesks from the daie of ixmie of st repon, unkess until spegifed by th custommel

Mﬁ AUTHORIZED s;gjgav




TEST CERTIFICATE

- Issued to: - M/s Uttarkhand Poallution Contral Report Code 1 W-160814-09

Board. Test Report af : Water
Service Request No  : NTL/SRF824-04

Address: - Sichayi Parikalp Bhawan Canal Road, | | Service Request Date  : 14/082024

Roorkee,Haridwar,247667, Report Issue Date : 20/08/2024
Uttarakhand
SAMPLI Y515 DAT,
Sample Drawn On : 16M082024
Sample Drawn By : NTL Representative
Sample Quantity + o 200t + 0.5 lit
Sample packing Details . In Scaled Plastic Bottle & Glass Bottle
Sample Description :  Hand Pump Water (GW-4)
Sampling Location : RBNS 5km near bye sultanpur
Analysis Duration : 16/0B2024 1o 20/08/2024
RESULTS
Esgential test a3 per 15:10500-2011
. No. | Parameter Test Methad Results | Uniis Deesirabile Extended Limit
Limit
A=General and Core Parameters:

1. Colour 153025 Part=4) <100 Hazen 5 15

2. | Conductivity I5-3025(P-14) 945.0 uSlem NSL _NSL

3, |pd 15:3025(Part-11) 10 - 60 -0.0 Mo Relaxation

2, | Total Disselve Solid(TDS) 15-3025(P-16) 4600 | mgl 500 000

5. | Alkalinity (as Ca COy) 15: 3025 (P- 23) 170.0 mg/l 300 00

6. | Toul Hardness (ns CaC03) 15:3025(Part-21) IR0 mg/] 200 500

7. | Chloride {as C1) 15:3023(Part-37) 280 mgl 250 1000

8. | Nitrate {as NO;) __I5: 3025 (P- 34) 4.20 mgfl 43 Bo Relaxation

9. | Sulphste (a3 S0y) _ 153035 (P-24) 250 myl 200 400

10, | Phosphate (as P) [5:3025 (P-31) | BDL{=0.1) | mg NSL NEL
11. | Fluoride (a5 F) I8z 3025 (P60} .15 mg/1 _1__0 _5
12. | Chemical Oxygen demand (as O;) | APHA 5220 B:2005 | BDL{<4.0) | mgd MNSL WNEL

BDL-Below Detection Limil, NSL-Mo Specified Limit,
Mabmm:
| Thes sl grven above are related o the tested semple, 08 rotived & meainned paromeiens. The calilomss ssked [for te above tests oaly.
2 Hesperdslity of the Labosatary is limibed o he dreaieed ameit anly,
3. This e gt will ot be pmeanied gain, cither whally or 0, wileul prioc snimes permission of the lebantoy.
4 The bt samples will be disposed of after we weelks from the date o msue of besl repord, unless uatd specafied by the cusiones

;,_ iy




"TEST CERTIFICATE

Issued to: - M/s Uttarkhand Pollution Control

Board,

Address: - Sichayi Parikalp Bhawan Cansal Road,

Report Code : W-160824-010

Test Report of : Water
Service Request No : NTL/SRFO0824-04

Service Request Date  : 14/08/2024

Roorkee, Haridwar 247667, Report Issue Date : 200082024
Uttarakhand
SAMPLING & ANALYSISDATA,
Sample Drawn On p o 16082024
Sample Drawn By NTL Representative
Sample Quantity 2.0 lit + 0.5 lie
Szmple packing Details In Sealed Plastic Bottle & Glass Bottle
Sampée Description Hand Pamp Water (GW-2)
Sempling Location RBNS Kacheri
Analysis Duration 16082024 to 201082024
RESULTS
Essentinl test as per [5:10500-2012
5 No. | Parameter Test Method Resubts | Unies Desirable | Extended Limit
Limit
A-General and Care Parameters:
L. | Colour 15:3025(Pant-4) <00 Hazen 5 I5
2. | Conductivily 15-3025(F-14) 738.0 ulem NSL _NSL
1 | —18:3025(Pari-11) 718 - 6.0-9.0 Mo Relaxation
4| Totdl Dissaive Solid(TDS) 15-3025(P-16) 4410 g 500 3000
5. | Alkalinity {as Ca C0;) 18: 3023 (P-13) 136.0 mgl 00 500
6. | Total Hardness (as CaC03) —15:3025(Part-21) 176.0 mgl 200 500
7. | Chloride (as CI} 15: 3025 Part-12) R0 250 1000
8. | Nitrate {as NO;) 15: 3025 (P- 34) 220 mg/| 45 Mo Relaxazion
9, Sulphiste (a8 50 ) 15: 3025 (P- 24) 20L0 mgl 20 400
10, | Phosphate (25 P} [5; 3025 (P=31) BDL{<0.1) mgl MEL HSL
11. | Fluoride (as F) [5: 3025 (P-60) 0.4 mgl K] L5
12. | Chemical Oxygen demand (as Oy) | APHA 5220 B:2005 | BDL(<4.0) | mg/l MSL NSL

BUL-Below Detection Limit, NSL-Ne Specified Limit.

Notes:

| The sesalis gives stove are relsied o the iested semple, o rooived & mesboned pammeien. The cutomer asked for the abovs 125t oely
2 Pipenubility of the Labiraiony is bmiled s the ivvaisd pmeint oaly
3. Thas st vt welll ot b gemcsated apin, sither wholly ar in peet. wilhéul pmor wistea permssing of il kabomstary

4 The teu sampiey will o dispoeed of afler e wocka Tiom the dote of  B3we of et repei, usless wnlil specafied by e cuslomer

didddbhy
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REPORT ON VALIDATION OF
ETP PERFORMANCE

FOR

M/s RAI BAHADUR NARAIN SINGH SUGAR MILLS LTD.
(SUGAR DIVISION)
LAKSAR, HARIDWAR - 247663
UTTARAKHAND

PREPARED BY:
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Department of Food & Public Distribution
HAYL-208017 G U2 HIE
Kanpur- 208017 (U.P.) India
Ph. +91-512-2570730, 2570273
E-mail: nsikanpuridinic.in
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ETP Validation, Season 2024-25, National Sugar Institate, Kanpur

B4

2025

1. GENERAL INFORMATION

- 1 |Name and address of the | M/s Rai Bahadur Narain Singh Sugar Mills Ltd.
factory (Sugar Division),
E Laksar, Haridwar- 247663
*-' Uttarakhand
< 2 | Standalone/ integrated (with co- | Integrated with Co-generation
generation) Plantation White Sugar
* | Sugar/ Sugar refinery
3 | License capacity of Sugar Mill | 10,000 TCD
(TCD)
4 | Average actual crush rate | 9589 TCD
(TCD) (Avg. from 20.12.2024 to 03.01.2025)
5 | Co-generation plant capacity | 29.6 MW
(MW)
6 | ETP installed capacity (KLPD) | 2500 KLPD
7 | Date/ Period of visit 04" January, 2025
8 | Assessing officials Designation Contact No. & E-mail
- 1. Dr, Seema Paroha Director,
) NSI Kanpur
2. Shri Anoop Kumar Kanaujia | Asst. Professor 0412583036
o (Sugar Engineering) | akk.nsi@gmail.com
- 9 | Factory officials consulted Designation Contact No. & E-mail
- 1. Shri 8, P. Singh Unit Head 7830778880
= 2. Shri Ranbir Singh Sr. D.G.M. 8077757035
- (Production)
~3
i TR |

Page | 1
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ETP Validation, Season 2024-25, MNational Sugar Institiste, Kanpur

2025

- INTRODUCTION

M/s Rai Bahadur Narain Singh Sugar Mills Ltd. (Sugar Division), Laksar, Haridwar vide
letter no. GM/01/IC/369 dt. 26.12.2024 approached National Sugar Institute, Kanpur for
inspecting their modified ETP being attached to 10,000 TCD sugar plant and to submit
report on its validation keeping in view CPCB/ SPCB guidelines related to sugar factories.

. OPERATIONAL INFORMATION

Capacity- 180 m*/hr

PARTICULAR STATUS/ REMARK
QUANTITY

Fresh water abstraction

4. Mo & capacity of bore well 01 no.

Installation of flow meters

Yes

By

b. Recording & maintaining of log | 340 KLD Logbook details attached
books of water abstraction as Annexure - 01
¢. Measurement facility of fresh | 16 KLD c=b-d-e
water used in sugar plant &
maintaining of log books
d. Measurement facility of fresh | 287 KLD Logbook details attached
water used at co-generation & as Annexure - (2
maintaining of log books
e. Measurement facility of fresh | 36 KLD Loghook details attached
water used for human needs, as Annexure - 03
residential buildings &
maintaining of log books
f.  Total fresh water Consumption | 304 KLD
(Industrial) 31.7 Lit/tonne of cane
Measurement of Cold-water usage
| a. Power turbine | Flow meter available | Logbook details attached
' b. Fibrizer &  other cane | as Annexure - 04
preparatory devices
c. Mills & drives
d. DM/RO plant at boilers Flow meter available | Logbook details attached
as Annexure - 02
¢. Cooling towers of co-generation | - -
f.  SO2 gas cooling Flow meter available | Logbook details attached
as Annexure - 04
g. B & C massecuite cooling - -
h. Final molasses cooling - -
Measurement of Hot water usage
a. Imbibition water at mills Flow meter-available | Logbook details attached
Page | 2
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015

as Annexure - (4

Flow meter available

Loghbook details attached

cooling water for recirculation,

b. Filter cake wash water
as Annexure - 04
¢. Pan boiling, molasses Flow meter available | Logbook details attached
) R as Annexure - 04
conditioning .
d. Wash water at centrifugals Flow meter available | Logbook details attached
' as Annexure - 04
e. Excess condensate taken into | Flow meter available | Logbook details attached
5 CPU as Annexure - 05
Measurement of effluent {
generation :
a. From mill house 665 KLD Loghook details attached
b. From boiling house as Annexure - 06
. From steam generation
d. Spray pond/ Cooling tower over | 385 KLD
flow
e. Gross effluent generation at ETP | 1050 KLD Loghook details attached
inlet (109.5 Litre per ton of | as Annexure — 06
cane (@ 9589 TCD)
f.  ETP outlet 1035 KLD Logbook details attached
(108.0 Litre per ton of | as Annexure - 06
cane (@ 9589 TCD)
Cooling arrangement &
recirculation of cooling water
a. Power turbine One no.  fan-less | Cold Water UGR-
b. Mill drives & mill bearings cooling tower of 500 | 250+625+495 m*
5 .
c. Fibrizer &  other  cane | M/hrcapacity
preparatory devices
d. B & C massecuite cooling
e SO2 gas coolers
f.  Surplus condensate Two nos, fan-less | Hot Water UGR- 2x245 m®
cooling tower of 50
M?/hr capacity each
| Construction of small pits near | Small pits have been
various pumps to collect gland | constructed.

Construction of Hazardous tanks of
adequate capacity to collect wash
water generated during chemical/
mechanical cleaning of evaporators

and discharging it in a controlled
manner,

Hydrojet + Chemical
Cleaning

Hazardous tank capacity
1x100 m® and 2x25 m?

Installation of CPU (Condensate |
Polishing Umit) and circulation of

Part of
condensate

Excess
being

is

'CPU  flow  diagram
attached as Annexure - 07

*

Page | 3
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polished condensate to co-generation
plant coeling towers as a make-up
water for more than 45 kg/cm®
working pressure boilers and to other

purposes.

treated in CPU of
adjacent distillery unit.

Logbook details attached
as Annexure - 05

9 | Use of membrane based (2 stage) or | - Not Applicable
other suitable technologies to attain a
brine recovery of at least 80 % in
sugar refineries having 1ER.
10 | Closed loop hot and cold-water | Yes Details attached as
circulation systems. Annexure - 08
11 | Sulphate removal system installed for | Spray pond overflow | Flow diagram attached as
spray pond/ process CT over flow. | treatment using | Annexure - 09
(System details with flow diagram to | conventional scheme
besticlosed) followed by common
treatment.
12 | Retention/contact time in various Retention time Remark
units of ETP {At installed capacity
Le. 10,000 TCD @
109.5 liters/ ton of
can't_f)
a. Bar screen chamber - Provided in inlet gutter
itself
b. Oil & grease trap chamber 42 mins Marginally Adequate
¢. [Equalization tank with aeration | 9.6 hrs Adequate; diffused
aeration provided
d. Primary clarifier 9.6 hrs Adequate 1
e, Aeration tank 32.6 hrs Adequate; surface aeration
provided
f. Secondary clarifier 17.2 hrs Adequate
g Multi grade filter 5.3 m¥m*/hr Adequate
h. Activated carbon filter 5.3 m¥m?hr Adequate N
i, Sludge drving bed or (.09 m?*ton of cane Adequate
Centrifuge or
Filter press
13 | ETP Analysis (performance As per record As per sample taken
parameters), average value during the visit
A | ETP Inlet
a. Generated effluent flow rate | 43.7 m*hr
(m?'hr) (109.5 liters/ ton of
cane)
b. pH 174 6.9
¢. COD (mglL) 462 672
\J? &
Page | 4
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1 d. BOD (mg/L) 144 232
e, TSS (mg/L) 104 186
f.  TDS (mg/L) 5 680 |
B | ETP Qutlet
a. Treated effluent flow rate | 43.1 m¥hr .
(m*'hr) (108.0 liters/ ton of
cane)
b, pH 7.86 7.4 |
c. COD (mgl) 56 80 |
d. BOD (mg/L) 18.3 24
e. TSS (mg'L) 22.8 26
£ TDS (mg/L) - 562
- C [ETP Analysis (other parameters),
average value
a. MLSS (mg/L) 2500 2250
'b. DO (mg/l) . 2.6
| D | Sulphate removal system analysis
N Inlet |
a.  Effluent flow rate (KLD) 385 KLD |
b.  Sulphur (mg/L) - 540
' Outlet ]
| a. Effluent flow rate (KLD) - Common treatment
b, Sulphur (mg/L) - 210
' 14 | Condensate Polishing Unit (CPU)
Analysis
Inlet [ Part of Excess condensate
TDS (mg/L) 755 18 being treated in CPU of
BOD (mg/L) 1080 adjacent distillery unit.
Outlet Logbook details attached
TDS (mg/L) 75 as Annexure - 05
BOD (mg/L) 25
15 | Storage of treated effluent ]
B a. No & size of lagoons Two nos. of capacity | Retention time is approx.
3500 m® + 542 m? 04 days.
b Lagoon  type- permeable/ | Impermeable
impermeable
16 | Recirculation of treated effluent in
| sugar plant
[ Consumption points Quantity consumed | Measured/Estimated
(m*/hr)/ % cane
a. To TTP of distillery unit 50 m/day Estimated quantity |
| b. To irrigation | 360 m¥/day Estimated quantity

o

b1
Page | §
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17 | Operation and maintenance staff of

ETP

Details Qualification

Megr. Q. C.- 01 Details attached as

ETP Incharge- (1 Annexure - 10

ETP Chemist- 04

ETP Operator- 03

ETP Helper- 04

Status Remark
I8 | Analytical facility (laboratory) Yes Analysed at sugar plant
laboratory

19 | Adoption of rainwater harvesting | Not applicable

system
20 | Dry cleaning of factory floors ete. | Adopted

using bagasse

4. DOCUMENTS/ INFORMATION ATTACHED

l On-line Stack Monitoring Report

S. No. | Particulars Annexure No.

1 DMR copy for 20.12.2024 to 03.01.2025 for crushing season 2024- 11
25

2 Photocopy of data recorded on log books of fresh water abstraction 01,02 & 03
and consumption

3 Recorded laboratory Analysis Report of ETP Parameters carried out 06
by the factory _

4 ETP performance report carried out by external laboratory 12

5 | OCEMS recorded data e.g. flow rate, pH, COD, BOD, TSS efe. sent 13
on CPCB server during the visit

6 Calibration Certificate of Flow meters and OCEMS 14

7 ETP details with flow diagram 15

8 Process flow diagram 16

9 Material/ Water balance calculation submitted by the factory 17

10 | Status of consents & authorization from SPCB 18

11 | NOC from Central Ground Water Authority (CGWA) -Applied 19

12 20

\

L

\J
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5. CONCLUSION

(1)  Necessary flow meters are installed at major unit operations e.g. pan boiling &
centrifugals washing, filter cake washing ete. to ascertain and control hot and cold-
water requirement.

(i}  The capacity of the ETP plant shall be adequate to handle the generated effluent from
the plant at the installed capacity of 10,000 TCD. However, bar screen chamber and
diffused aeration in place of surface aeration in aeration tank may be provided to
further improve the performance of ETP.

(iii)  The effluent discharge through ETP is 108.0 liters/ ton cane as per flow meter
reading, which is considered to be in order as per CPCB guidelines.

{iv)  As per the analytical details submitted by the factory and also observed that the
treated effluent quality was in conformity with the CPCB guidelines in the matter,

(v)  The factory requires to carry out the regular analysis of ETP inlet/outlet, SRS
inlet/outlet, Lagoon water for various parameters viz. TSS, TDS, BOD and COD efc.
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1 ]ntmduf:tiun of factory:

1.1 Name: M/s R.B.N.S. Sugar Mills Ltd. Laksar District Haridwar (Uttrakhand)
1.2 Installed capacity: 10,000 TCD (Double Sulphitation Plant)

Factory Performance:

[ 8. | Particulars 2020-21 2021-22 2022-2023 | z0z3-2024
Mo,
L. | Duration of season 165 186 195 125 =i
[days]
2. | Average sugarcane 7850 7836 8497 | 6923
crushed per day [TCD)
3. | Total sugarcane 1295320749 | 1457492536 | 16569544.72 | 865415309 |

crushed [Qtls) |
N |

1. Visit Under taken :-

The Factory was visited on 09-11th April, 2024 by Dr. Ashok Kumar, Assistant Professor
Agriculture Chemistry and Shri Sharad Babu, Senior Technical Assistant (Sugar
Technology). Factory officials present during Visit was Shri 5. P, Singh, Unit Head, Dr. B.
5. Tamar, G.M. (Cane), Shri Ranbir Singh, Senior G.M (Process) and Shri Bhuvnesh kumar
singh, Manager (Environment & ETP] were present during the visic
2. Observation & Discussions:-

ETF validation of already done of M /s R.B.N.S, Sugar Mills Ltd, Laksar and a separate
visit was paid by the NSI officials on 9-10th April, 2024,

3. Effluent Generation: Copies of analysis reports of teated effluent and data
communicated to CPCB server are attached as An nexure-L.
Existing arrangement of treatment: Details of different units of ETP (till date] with
capacity & dimensions are attached as Annexure-I1,

4. Storage lagoon: Total Capacity = 8000 M7 of storage lagoon out of which 3500 M3
[Already Constructed) + 4500 M3(Under construct on) attached as Annexure-IIl.

5. Cropping pattern of the area: Sugar cane is grown as cash crop at command area of
40000 Hectare,

Paﬂl'.* 2afd Feportan Liilizackon of Treated Efuent for ledsacion Puarposs
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6. Quantity of effluent available for land application (KL/day):

a. Installed capacity of factory is 10000 TCD (Working at Average Crushing rate of 8000
TCD).

b. Estimated average Efffluent generation per day @200 liters /ton of cane crushed
-1600 KL /day

C, Net effluent generation left for irrigation— 910 KL/ day.
As factory is using 690 KL/day as recirculation and other process use.
Undertaking Attached as Annexure-1V
d. T'otal treated effluent generated [eft for irrigation) by highest crushing for
195 days =910 X 195 = 177,450 KL /Crushing Season
6. Characteristics of treated effluent:

[ S.No. Particular Average values E
(2023-2024)
| till 31% March, 2024

1. pH 7.8a

2, BOD {mg/liter] 16.93

2. COD (mg/liter) 70,92
ok T55 (mg/liter) 16.06

| |

The above average values are as per data transmitted from M/s R.B.N.S. Su gar Mills
Ltd. Laksar to CPCB server through real time maonitoring system during crushing
season during November, 2023 to 31 March, 2024. It was also observed that afl the
parameters were under control 35 per norms of CPCB. The copies are enclosed as

Annexure-l.
8. Command area; -
F. No. | Soil texture | Efffuent loading rate(KL/hectare/day)
1 | Sandy loam | 170.22 S{average lg?ms;f'he:ta re,-f_dag,r or say 200m*/ hectare fday)

Ui the basis of soil test report, the Soil of the command area of factory is sandy loam.

Fepe 3 of 9 Report on Ltilzeation of Tesate) EMlgent for il gation Purpioe
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9. Command area identified:

Mational Sugar Inetituts, Kanpur

Total available

| 5.No.,| Area available at | Distance Mode of
area (hectare) 70% land from Effluent
efficiency{Hectare) | unit(lkm) Transport |
1. 12 8.4 Within- Through FVC
Green Belt Area Inside Pipes
(Factory farm, lawn Factory
| and green belt] |
Z. (104.91) 734 Withinto | Through PVC &
Farmers' Land 1 KM, Flexible Pipes
3, 11 7 Within | Through PVC &
Factory's Own 1 KM, Flexible Pipes
o s (N S P L
Total = 127.91 89.50 | |

Details list of treated effluent used for irrigation purpose by cane farmers with farmer's name,

ared, village and crops cultivated are attached as Annexure-V.

10. Detalils of crop area:

S.No. | Location f'tlfillag: Total | Crop area under effluent application
| | available (hectare)
I area
(hectare) | Kharif ‘ Rabi Annual
1 Factory farm, lawn 12 g : 3 g
and green belt |
2 | Farmers' Land 104.91 - | 30 [Wheat) | 74.91 (Sugarcane)
3. Factory's own farm 11 - <i7+ 31 11 (Sugarcane)
£ [ Total 127.91 : 30 85.91
L11. Yearly total treated water balance with respect to land available for lrrigation for

different crops keeping in view of the loading rates for different soil textures:

Fagedof 9
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5. Land Area Area Water | Irrigation | Average |  Water
| No. Farticular | (Hect) | available | Loading | interval | Crushing Requiremen
I g . at 70 % [days) days t
land KL /annum
efficiency
(Hect.)
% Factory farm, 12 B.4 200 10 195 32,760
lawn and |
- s EreenEth :
2, Farmers'land | 74.91 | 5244 | 200 i | 198 | 136544
[Sugarcane] | :
3. Farmers' land 30 21 200 | 25 | 195 32,760
= [Wheat) S AR I Bl
Factory'sown | 11 7.1 200 15 . |+ 188 20,020
farm |
j_ | Total 2,21,884

As discussed in the previous paragraphs even after considering effluent generation @200

titer/ton of cane, the estimated total effluent generation shall be about 1,77,000 KL/crushing

season. Thus, the generated effluent from the factory is expected to completaly utilized in

irrigation as per the plan submitted by the factory.

1Z. Effluent application scheme:

A

Storage and transportation: M/s R.B.N.5. Sugar Mills Ltd, has Lagoon with a capacity
of 3500 cubic meters from where treated effluent is transmitted through MS/PVC
pipeling up to the boundary of the factory and a lagoon with 4500 M2 is under
construction. From PYC/MS pipeline, treated effluent istransported to the farmers' field.
With the help of flexible pipe connected to discharge point nearby farmer’s field
irrigation is carried out at the desired field. The schematic diagram of supply of treated

effluent to farmers is attached as Annexure-VI.

Irrigation schedule & plan of the command area: The treated effluent is available
from November to April depending upon the duration of crushing season which is
generally below 195 days. The irrigation plan and schedule of M/s R.B.N.S. Sugar Mills
Ltd,, Laksar is attached as Annexure-¥IL In command Areaof M/s R.B.N.S. Sugar Mills
Lrd,, Laksar, intensive sugarcane cultivation is practiced by farmers. Sugarcane is a

crop which requires water in abundant through its life span. The intensive cane

Page 5 0f9 Heporm on Lislzanon of Trenied Edfluent for brrannon Purposs
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cultivation reguires continuous use of water. The treated effluent provided to the
farmers is a great help to them as it is available on weekly rotation schedule of the
farmers. According to the weather condition of area, the farmers provide irrigation to
cane field at 15 days intervals., while wheat farmers provide irrigation to wheat field at
25 days intervals.

Agreement with farmers: The details are attached as Annexure-VIIL

Demonstration farm and trials: The Cane department of the factory undertakes
demonstration of Farm trials at farmers’ field monthly basis to motivate the farmers of

the area [Photo Attached). In each of the demonstration, large no. of the farmers of the

command area participate who are imparted the knowledge about such techniques by

the staff of the factory.

E. Kishan Gosthi: Gosthis are regularly organized on cane production by Factory's cane

department. Frequency of such Gosthis was reported as follows:

5. No. | Activity Schedule
1 Kisan Gosthis Quarterly
2 Field trials Monthly Fi

Page 6 of 8 Reesport. cn. Tilizition of Trested EMucet for Irkgaion Pipes
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Basic requirement and monitoring schedule: M/s R.B.N.S. Sugar Milis Ltd. Laksar
has deputed team of four Cane staff persons under the supervision of Dr. B. 5 Tomar
General Manager {Cane) for regularly visits at farmer's field. Team members maintain
the irrigation plan and schedule by proper monitoring round the clock during crushing
season. Members of team regularly visits at farmer’s field and solve the irrigation related
the problems of cane farmers.

Technical backup and man power deployed: M /s B.B.N.S. Sugar Mills Ltd., Laksar
has a backup of technical team with an Environment Manager in general shift along with
one ETP Chemist, one ETP supervisor and one helper per shift for round the clock for
proper ETP operations. One fitter and one electrician take care of ETP maintenance
round the clock.

Physico-chemical properties of soil: M/s R.B.N.5. Sugar Mills Ltd., Laksar reported
following details with respect to analysis of the soil of the envisaged area where treated
effluent is proposed to be used for irrigation purposes. Analysis report of soil is attached

as Annexure-1X. The analytical details are as given below:

5. No. Particular Average
1 pH ! 7.0
"2 | Bulk density (gm,/Cc) 134
13 Particle density (gm/cc) 2.70
4 | Conductivity (mS/ecm) & hf
5 | Porosity % 50.28 =i
6 | Soil Texture N Sandy loam
7 [Sand% G R
8 | Clay % 12.25
9 Silt ¥ 8,510
10 Sodium [mg/ke) 11.05
11° Potassium (mg/kg) -
12 Calcium [mg;’kﬂ 140.03
13 P20s (mg,kg) :
14 ‘Chloride as € (mg/kg) 0.05
15 CaCO: (mg/ka) 16.00 0
16 ‘Ma gnesium as Mg [mg/kg) 55.01
17 “Sulfate as S04 (my/kg) 16.00
Page T of 8 R pirt an Uilization ol Treated Effluent fur rigation Purpose
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CONCLUSION:

1.

e

Date’ :.*.u'nmil.ted & the irrigation management plan proposed by M/s R.B.N.S. Sugar Mills
Ltd., Laksar is considered to be in order to use tréated effluent for irrigation purpose far the
plant and ratoon sugarcane besides it is 1o be utilized for the wheat ¢rop and green belt of the
factory. The available land area reported shall be adequate to cope up with the generatesd
treated cifiuent even after considering operation of the sugar plant at average capacity with
effluent generation @200 literston of cane crushed.

Reports regarding compliance of effluent quality standards and status of soil and ground water
quality shall have to be submitted to CPCB/UFPCH twice in a year, in first week of January
and July as recommended by CPCB as guidelines for utilization of treat effluenl in irrigation
an dated 04.10.2019.

The treated effluent should meet the norms preseribed for irdgation under Environment
(Protection) Rules, 1986/Consent. The effluent should also conform to Total Dissolved Solid
(TDS)- 2100 mg/l and Sodium Adsorption Ratio (SAR)- preferably less than 18 but not more
than 26, depending on soil/crop type.

Meeting the preseribed norms shall not be the only eriteria for use of treated waste water in
irrigation, the requirement of water for irrigation will also be a limiting condition and this
depends upon various factors like Climate, Irrigation type, Soil Condition and total salt
conceglration ete,

The physico-chemical characteristics of the soil under imigation with treated effluent, chould
be monitored twice in a year o assess conditions in summer and post MONSOON SEAS0NS, N
order 1o determine the deterioration of soil quality,

The groundwater quality should also be monitored twice in a year. Samples should be

collected from the first water bearing strata from existing hand pumps or by installing the

Page 8019 Reeport on Lsilizsgon of Treated Efbsent for Tingsion Furpase
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same for sampling purpose only. The sampling points should he uniformly spread in the
command area and near effluent storage areq.
The Factory should carry out the analysis of various prescribed effluent/soil/ground water
quality parameters from the NABL/EPA/CPCR/UPPCE recognised/aceredited laboralories.
The factory may strengthen the monitoring irngatin pipeline facility to control leakage or
mixing of undesirable materials {(due w breakage of pipcline or other reasons) in treated
effluent which may lead fo undesirable eolour development in treated effluent ot differem
discharge points at farmers® field. The factory may extend the irrigation facilities further by
providing pipes/channels for effective and extensive use of treated effluent
Since the factory visit was undertaken during the period of non-operation when treated
offluent was not available, as sach, the actual assessment shall be possible during crushing
only when the sugar plant will be in operation.
W

(Dr. Ashok Kumar)

Assistant Professor { Agril. Chemistry)

NATIONAL SUGAR INSTITUTE
Government of India
Ministry of Consumer Affairs, Food & Public Distribution
Department of Food & Public Distribution
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Annexure-10...

UTTARAKHAND POLLUTION CONTROL BOARD
Irvigation Design Building Cam pus, Roorkee-247667
TENEvE weu e o
Rimd whtwrws w07 o, wedtapugr Amme s s~
Regional Laboratory Roorkee

Industrial Waste water Ch aracteristics

Name and Site of Sampling Point Mis RENS Sugar Mills Ltd
j Laksar, Distt- Haridwar
{Sample Collected by L. .. Singh (RO)
_ 2, Dr. Ajeet Singh (AS0)
-~ |Date of Sampling 12/03/2024
\Sampling point ETP Outiet
- [Nature of Sample Grab
: S.No Parameters Observation Preseribed Standard
1 Caolour Colorless -
2 Odour Cdourless -
3 pH 1.12 6.5-8.5
4 BOD 20 0
5 COD 110 250
6 Total Solids 340 -
i Total Dissolved Solids 310 -
] Total Suspended Solids - 30 100
i

T )

(Rahil Negi}

J4444484447

Tunior Lab Assistant  Junior Research Fellow

All values are in mg/L except pH

P

(Swati Kalra) (Dr. Ajeet Singh) (SP. Singh)
Assistant Scientific, Regional Officer
Officer I'. !
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1 852 Aomze nlvaa— W

i

Guoama : BUGAR LHRESRE

Prones: 01352-154653

Fax: Q1FAE=254605, 259460

E-mail s edprhnsByahoe , Som

CIN: UV BRSDLI 9328100002 538
TIN 05002166908

Rai Bahadur Narain Singh Sugarn Mitls Limited

Laksar — 247663 (Distt. Haridwar) Unarakhand

TO WHOM IT MAY CONCERN

This is certify that on average crushing 8000 T.C.D. the E.-T.P. Treated water
total is 1600 K.L.D. Maximum out of which 630 K.L.D. is being recycled during
crushing season for process and to make up water in spray pond | Remaining
treated water is used for gardening and irrigation in R.B.N.S, and farmers
agriculture fand.
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5.P. SINGH

GENERALNTANAGER
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H.O. Plot No.5, Opp. Indra Prakash Building, B-Block, Middle Cirr.le,_ D:rrmaugm Fian::-_a._}iew Dethi-1 100001,
Ph. 011-41513656 to 58; Fax 011-41513659 E-mail:rbnsf@airtelmail.in
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1854

5. Farmer Name with Father Village Distance mill to Area |
No. J ' Village (Km.} {In Hect.)
1. | Mohan singh / 0.5 Rodani Akodha Kalan T 2,66
2. | Karam gingh | Mangat Akodha Kalan 700 3.30
3. | Bijender / Rafal singh Akodha Kalan 200 2.19
4. | Virender / Rafal singh Akodha Kalan J00 2.19
5. | Harpal fﬂamesh ' Akadha Kalan 700 478
& | llam singh / Ramesh Akodha Kalan 700 2.78
7. | lsam [ Sandal ~ Akodha Kalan 700 2.35
g. | Bhapal / Sariya Akodha Kalan 700 211
8. | Krisanpal [ Sukhveer Mkodha Kalan 700 2.30
10. | Mahipal / Sukhveer Akodha Kalan 700 260 |
11, | Shyam smgh { Sukhveer Akodha Kalan e 160
12. | Sumitra devl / Tejpal Akodha Kalan 700 3,13
13. | Vinod / Tejpal Akodha Kalan 700 2,42
14. | Pardeep/ Bhopal Akodha Kalan 700 e
| 15. | Sandeep / Bhopal Akodha Kalan 700 12§ |
16. | Shyam singh / Dheeraj Akadha Kalan oy 18
17. | Ram kumar_.g"_l}h&era; Akad ha Kalan 700 144 |
18 | Mansaf [/ Ahamad ali Khara nja kutubpur 1.00 580 |
. 19, | Satpal / Asharam Khararua kutubpur | 1.00 5.53
20, | Tufel Aharad / Faizul ahamad Kharanja kutubpur 1.00 4.75
21. | Altaf/ Rahmat ali  kharanja kutubpur 1.00 4,15
21, | Karanpal / Ehatter singh Kehda 500 3.92
| 23. | vedpal / Chatter singh Kehda 300 3.92
24, | Rajveer [ Harpal Kehda 500 3.47
25_ | Dhrampal / Baktaver i kehda 500 349
26, | labar singh [ liya singh ~Kehda 500 3407
27, | Pritham singh/ Kalu Kehoa 500 3.32
28. | Bijender/meghraj _kehda | 500 3.00
28, | Parvesh umakra/Kanwarpal Kehda ul| 500 31.10
30. | Vedpal/Baktawar Kehda 1 «o00 2.65
31 | Rahul / Sushil kehda 500 6.86
32. | Sumitra/Sukhveer Kehda 500 £,15
33, Manish / Isam singh Kehda 500 378
34, | Parmod,/Sukhveer Kehda 500 2.20
L -2l Total 104.91

s
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Irrigation plan and Schedule

Date of Irrigation

S

Crop

Pyvexwa VI

Factory Name :R.B.N.S. SUAR MILLS LTD., LAKSAR, HARIDWAR

Plant Cane

30" November

1.5i|1 Decer;rll.:rer

30" December

157 nuary

R_;tnnn Cane

30" January

157 Febru ary

30™ February

15" March

__Edfh_l".l"larch

15" April
30" J_ﬁlpril

N RN R RSN E SRR R E NS

Total

R Rt R YR NE YRS
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1 893 Annexure-12

Jrama ; SUGRR LHRESAR

Fhones: Q01332=2544653

Fax: O0133Z=-354655, 254480

E~mail :edprbnsdyahoo. com
CIN:OV48880LL 9 3ZPLECOOD2 %8
TIN 050021665908

Rai Bakadur Narain Singh Sugar Mills Limited

Laksar — 247663 (Distt. Haridwar) Uttarakhand

Boiler Ash Generation & Disposal Record

Months Bagasse Bagasse Consumption Ash Ash disposal
Generation (MT) in boilers (MT) Generation at Low Land
(MT) RBNS Area
(MT)
Fab - 2025 75384 53126.3 919.37 819.37
01.03.2025
- 68551 482857 804.83 804.93
25.03.2025
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Rai Bahadur Narain Singh Sugar Mills Ltd., Laksar (Haridwar)

Boiler Ash Generation & Disposal Record Log Book

Date Bagasse Bagasse Consumption Ash Ash disposal
Generation (MT) in boilers (MT) Generation | atLow Land
(MT) RBNS Area
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Rai Bahadur Narain Singh Sugar Mills Ltd., Laksar (Haridwar)
Boiler Ash Generation & Disposal Record Log Book

Date Bagasse Bagasse Consumption Ash Ash disposal
Generation (MT) in boilers (MT) Generation at Low Land
(MT) RENS Area
(MT)
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